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 47:00  firs  ज.  ।..  ..

 Many  people  get  employment  in  these
 gmail  amd  medium:  scale  industries.  But
 these  small  and  medium.  soate  «industries
 ‘are  nin  with  the  help-of  the  loané  advanced
 ‘py  the  ‘financial  ‘institutions.  But  there  are
 legal  complications  which:cause  delay  in

 advancing  loans  to  thesé  industries  which
 results  imtheir  closure.  Therefore.  it  is  the
 ‘need.of  the  hour  that  taking  into  account  the
 importance  of  small  and  mediumscale  in-
 dustries,  the  Government  should  reduce  the
 18081.0  complications  and  give  ‘relaxation  in
 the  rules  of  the  loans  so  that  the  existing
 large  number of  small  industries in  the  coun-
 try  could  be  revived  and  the  peoplé  who
 have  been  rendered  jobless,  may  get  their
 employment  in  these  industries.

 Sir,  t  would  like  to  submit  that  ours  15  a
 por  country  and  the  tower  income  group
 people  live  here.  They  have  little  capital  and
 they  strive  hard  to  set.up  their  own  small
 scale  industries.  छिपा  due  to  tack  of  co-
 operation  from  these  financing  agencies
 and  small  scale  industries  are  being  closec
 down.  Therefore.  Financial  Institutions
 should  finance  thosé  small  scale  industries
 particularly  who  are  on  the  verge  of  closure.
 Aii-out  efforts  should  be  made  (०  assist  them
 for  their  revival...

 (English|

 MR.  CHAIRMAN:  It  is  now:5’o  clock.
 You  camoontinue  next  time.

 17.02:  hrs

 DISCUSSIONS  UNDER  RULE  193:
 ।  INCREASING  POPULATION  IN  THE

 COUNTRY:  Contd.

 {English]

 MR.  CHAIRMAN:  The  House  shall  now
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 take  up  further  discussion  on  the  situation
 arising  out  of  the  increasing  population  inthe
 country  and  measures  taken  by  the  Govern:
 ment  to  check  the  same  raised  by  Shri  Ram
 Vilas  Paswan  on  the  17th  December,:1923.

 ~  Dr.  Karttkeswar  Patra  was  cn-his  legs.
 The  time  permissible  is  two  hours:  time
 already  taken  is.  one  hour  and  37  minutes.
 So,  the  balance  time  is  only  37  minutes.

 DR.  KARTIKESWAR  PATRA
 (BALASORE):  Mr.  Chairman.  |  had  already
 started  discussing  on  this  topic  and  had
 stated  that  every  year  we  are  adding  more
 than-two  crores  to  our  population.  This  is  a
 grave  situation.

 Thé  Writer  of  the  Asian  Drama  dis-
 cussed  threadbare  the  problems  of  Indian
 life.  He  stated  as  follows:

 “India  being  a  spiritual  country  ts
 -not  caretul  about  its  future  which  is

 going  to  be  thrown  into  darkness
 because  of  its  rapid  growth  in  pop-
 ulation.  Onty  God  can  hetp  if  they
 are  not  careful  by  themselves:”

 This  is  the  statement  of  one  eminent
 writer.  eminent.economist  of  the  world.  Stil

 -we  are  encounragred  to  see  the  strength  of
 kuru  vansha  where  Gandharva  gave  birth  to
 100  sans  and  still  we  are  waiting  that  on
 astham  garbha  may  a  powerful  person  like
 Shri  Krishna  woutdcome.  We  are  waiting  for
 this.  This  is  the  spiritual  atmosphere  of  our

 country.

 Birth  क  a  situation,  critical.  situation
 where  we  are  standing  now  should  be  dis-
 cussed.  ।  we  look  back,  we  will  find  that  in
 1951  National  Family  Welfare  Programme
 was  bong  thought.  Then  कं  1952  India  adopt-
 edits  national  policy  contral  on.  population.

 A  very  core  part  of  that  national  policy.
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 {Dr.  Kartikeswar  Patra]

 But  so  far  Government  has  not  taken  any
 bold  step  in  adopting  any  legislative  proce-
 dure  to  control  rise  of  population.

 Inthis  House  one  resolution  was  moved
 on  31st  March  1989  by  Dr.  Krupasindhu
 Bhoi.  In  the  Rajya  Sabha  it  was  earlier
 moved  on  30th  July  1982  by  Shri  Murlidhar
 Chandrakant  Bhandari.  ।  Rajya  Sabha  the
 resolution  was  moved  like  this:

 “This  House  notes  with  grave  con-
 cern  the  growth  of  population  at  the
 rate  of  24.75  per  cent  in  India  over
 the  last  decade,  as  per  the  census
 report  of  1981.  It  concerns  India
 and  it  is  conscious  of  the  fact  that
 this  unchecked  growth  rate  williead
 to  a  population  over  a  billion  by
 2000  A.D.”

 He  also  mentioned  in  his  resolution  a
 very  serious  thing.  He  has  raised  the  point
 that  the  issue  of  family  planning  and  welfare
 be  recognised  as  a  national  imperative  tran-
 scending  all  party  differences.

 He  has  mentioned  about  the
 acceptancey  of  small  family  norm  of  a  cou-
 ple  and  two  children:  he  has  also  mentioned
 that  vigorous  steps  be  taken  for  raising  the
 level  of  education  of  women.  ।  women  of  our
 country  are  not  properly  educated  then  noth-
 ing  could  be  done.  That  should  be  the  first
 and  foremost  motto  of  the  Government.  It
 should  be  seen  as  to  how  -८  literacy  among
 women  folk  should  be  increased.  Then  ur-
 gent  steps  should  be  taken  for  a  uniform  civil
 code.

 Here  |  may  mention  about  the  Civil
 Code.  In  our  Civil  Code  there  are  Muslim
 laws,  Hindu  laws,  and  so  on.  ।  15  our  appre-
 hension  that  Muslims,  by  religion,  are  not
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 bound  to  nave  family  planning.  |  will  mention
 about  the  Muslim  monogamy  and  Shariat.
 We  believe  that.  according  to  Koran,  no-
 body  should  be  compelled  for  any  family
 planning  measures.  But  in  Malaysia  Family
 Planning  Act  was  passed  in  1966.  Most  of
 the  Muslim  countries,  like  Pakistan,  Egypt
 and  Bangladesh  have  adopted  family  plan-
 ning  measures.  ।  India  the  Government
 apprehends  that  if  we  adopt  these  sorts  of
 measures,  then  the  Muslim  community  will
 be  dissatisfied  with  the  Government.

 For  your  information  |  am  stating  some-
 thing  more.

 17.10  hrs

 MR.  DEPUTY  SPEAKER  /n  the  Chari

 The  age  for  marriage,  or  the  marriage-
 able  age  now  is  notified  as  18  years.  After
 18  years  one  becomes  a  major  and  ma-
 tured.  That  should  also  be  rectified.  In  China
 the  marriageable  age  has  been  codified  to
 be  25  for  females  and  27  for  males.

 Here  |  will  mention  another  reason  why
 effective  steps  should  be  taken  to  issue  a
 regulation  regarding  increase  in  the  age  of
 marriage.  |  suggest  that  measures  should
 be  taken  for  strengthening  medical  care  to
 improve  the  hea!th  of  the  mother  and  the
 child.

 Another  point  which  has  been  pointed
 out  and  discussed  in  this  House  is  the
 proposal  that  a  Naitonal  Population  Com-
 mission  should  be  formed.  should  be
 formed  under  the  Charimanship  of  the
 hon.Prime  Minister  if  we  sincerely  believe
 that  increase  in  population  should  be  con-
 trolled.  Otherwise  we  cannot  go  in  for  any
 sort  of  developmental  work.

 |  have  already  said  that  if  we  make
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 certain  development,  it  does  not  help  actu-

 ally  in  the  sense  of  the  development  of  the
 country  if  we  do  not  control  our  population.

 During  Pandit  Nehru’s  time,  the  Archi-
 tect  of  Modern  India.  the  National  Family
 Welfare  Programme  was  launched.  At  that
 time  itself  in  1950  to  1960  it  was  witnessed
 that  the  percentage  of  growth  of  population
 in  decimal  figures  was  1,79.  that  was  the

 highest  achievement  in  controlling  the  birth
 rate  or  controlling  rise  in  population.  Subse-
 quently,  in  our  country  we  have  also  wit-
 nessed  that  during  the  time  of  Shrimati
 Indira  Gandhi  some  measures  were  taken
 but  they  were  not  accepted  by  our  country-
 men.

 MR.  DEPUTY  SPEAKER:  Dr.
 Kartikeswar  Patra,  you  have  taken  20  min-
 utes.  On  the  other  day  you  took  ten  minutes
 and  today  another  ten  minutes.  Normally
 everyone  will  have  only  ten  minutes.

 DR.  KARTIKESWAR  PATRA:  |  will  just
 conclude.

 MR.  DEPUTY  SPEAKER:  As  a  doctor
 you  have  given  good  suggestions.

 DR.  KARTIKESWAR  PATRA.:  It  should
 be  discussed  here.  |  am  only  giving  some
 points.  The  population  growth  is  a  real  prob-
 lem.

 MR.  DEPUTY-SPEAKER:  The  others
 will  be  denied  an  oppotunity.  As  a  doctor,
 you  have  taken  20  minutes.

 DR  KARTIKESWAR  PATRA:  |  have
 fully  prepared  for  today’s  speech,  as  itis  a
 veryserious  problem.  |  will  just  mention
 what  measures  should  be  for  population
 control  and  planning.

 First  of  all  birth  rate  should  be  con-
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 trolled.  Then  we  should  stabilise the  present
 level  of  population  growth.  We  should  do
 that  by  taking  some  legal  steps  and  by
 motivation  to  restrict  the  number of  children.
 That  is,  we  should  decide  how  many  chil-
 dren  should  be  there  in  one  family.

 Then,  integration  of  population  plan-
 ning  with  economic  planning  shouldbe  there.
 Also,  increase  in  per  capita  income  also  is
 necessary.  There  has  been  a  survey  in
 Maharashtra  and  that  survey  report  stated
 that  where  there  was  no  eiectricity  popula-
 tion  increase  was  there.

 There  is  no  civilisation.  There  is  no
 road.  ।  road  communication  is  not  there,
 there  will  be  increase  in  population.  The
 other  measures  that  should  be  taken  by  the
 Government  are:  creation  of  employment
 opportunities:  expansion  of  industrial  sec-
 tor;  equitable  distribution  of  income:  remov-
 al  of  poverty:  encouragement  of  education;
 raising  of  marriageable  age  to  a  maximum:
 proper  promotion  of  public  distribution  sys-
 tem.

 MR.  DEPUTY-SPEAKER:  Thank  you
 very  much.  You  have  revealed  very  impor-
 tant  points.  You  made  a  very  nice  speech.

 DR.  KARTIKESWAR  PATRA:  |  would
 like  to  add  only  one  sente

 The  Father  of  the  Nation,  Mahatma
 Gandhi,  said  that  to  achieve  freedom  was
 not  an  end  in  itself  but  the  means  to  enable
 the  people  to  better  their  condition  is  the  real
 end.  To  better  the  condition  of  the  general
 citizen  of  the  country,  one  vital  measure  that
 should  be  taken  by  the  Government,  by  our
 hon.  Prime  Minister,  who  is  very  much  inter-
 ested  in  the  development  of  the  country,  is
 controlling  the  population.
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 {  Translation

 PROF.  RITA  VERMA  (Dhanbad):  Mr.
 Deputy  Speaker,  Sir,  the  population  oan  ex:
 plosion.is  the  greatest  problem  not  only  of
 our  country  but  also  of  all  the  poor  and
 developing  countries.  The  population  of  our
 country  15  more  than  87  crores  today.  ।५  19
 a  matter  of  great  concer  that  we  havé  only
 2.4  percent  agncultural  iand  of  the  world
 whereas  we  share.t6  percent  of  the  world
 population.  Now-a-days  a  peculiar  discus-
 sion  among  the  inteHectuats  is  going.an  that
 growth  rate  has  acthing  to  do  with  the  rate
 of  population  growth.  |weuldlike te  point  out
 to  these  intellectuals  that  in  many  of  the
 thickly  populated  countnes  the  population
 growth  rate  does  not  have  direct  tmpact-on
 their  growth  rate.  Usually  the  example  of
 Japan  is  quoted  mthis  regard.  itis  one  of  the
 thickly  populated  countnes  in  the  world.  But
 it  should.  be  remembered  that  the  dense
 population  does  not  pose  any  threat  to  the
 industnalised  countries.  Ours  15  am  agro
 basedcountry  andit  15  vet  to  be  industriatised.
 Being  an  agricultural  country.  there  is  very
 littie  scope  for  accommodating  jumbo  pop-
 ulation.  1115  also  said  that  we  have  plenty  of
 agriculturai  land  which  is  not  used.  Can  this
 problem  be  sorted  out  by  turning  a  deaf  ear
 tothis  problem?  Such  arquments  ofintellec-
 tual  would  not  serve  any  purpose  and  we  will
 have  to  pay  our  attention  to  the  genuine
 problem.  We-would  gradually  advance  to-
 wards  more  compheated  probiems.  if  the
 population  growth  continues  inthis  manner

 Mr.  Deputy  Speaker.  Sir.  our  party  had
 thought  over  this  problem  properly  and  न
 mulated  a  concrete  population  policy  to
 which  |  want  to  refer.  Our.party  would  strive
 to  avolve  national  consensus  for  adopting  a
 national  population  policy.

 Secondly.  peopte  would  be  provided
 information  and  facilities  regarding  family
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 planning.  In-order:to  adopt the  family  plan-
 ning  as  our  own  life  style  and  create  aware-
 ness  among  people,  we  would  consultiand
 seek  help  from  all  the  vountary,  social  and
 cultral  organisations.  ~

 Thirdty.  the  Family  PlanningProgramme
 should:not  be  considered  as  unitary  one  and
 other  community  weifare  programmes
 shoutd  be  integreted  with  this  programmes.
 Fourthly,  emphasis  should  beiaid.on  provid:
 ing  adequate  incentives  for  achieving the
 Jong  term  demographic  targets  and_on  vol-
 untanily:  adopting  the  norms  of  two  children.
 Certainconventions in  oureountry  go.  against
 the  family  planning  Even  today  the  educat-
 ed  couple  of  our  country  yearn  for  son  ard
 having  no  son  15  consicredas  a  curse  uron
 such  families  .Even  the  educated  ladies  of
 our  country  feel  ashamed  of  discussing  ine
 family  planning.  Unless  this  mentality  is
 changed  merely  passing  the  jaw  will  not
 serve  any  purpose.  Rs.  60  million  has  been
 allocated  forfamilv  planning  during  the  Eighth
 Five  Year-Plan  This  amount  15  ten  times
 more  than  that  of  the  First  Five  Year  Plan.  |
 recall  the  output  of  the  funds  With  the
 passage  of  time  andimplementation  of  such
 plans.  the  situation  has  deteriorated  all  the
 more.  During  the  First  Five  Year  Plan  the
 target  was  fixed  to  reduce  the  population
 growth  rate  to  21  per  1000  at  the  end  of  the
 plan.  But  the  Government  failed  रत  reducing
 this  rate.  We  went  on  deferring  this
 programme  from  each  Five  Year  Plan  to  the
 other.  Now  it  seems  that  we  weould  not  be
 able  to  achieve  this  target  even  by  2000.
 The  present  growth  rate  of  poputation  indt-
 cates  that  we  would  be  able  to  achieve  this
 target  after  ten  years  of  2000  and  our  pop-
 ulation  wil  become  1.5  billion  in  2035.  In
 other  words.  we  would  out-number  China
 also  and  at  that  time  our  country  would
 become  the  most  densely  populated  coun-
 tryinthe  world  We  would  be  content  that  we
 are  ahead  in  atleast  one  field.  The  reason
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 is  that  we  are  implementing  the  Family
 Planning  Programme  through  contracep-
 tive  measures.alone.  We  are  supposec  to

 implement  this  programme in  such.a  way  sc
 as  to.lead  the  couple  to  responsible  mother-
 hood  and  fatherhood.  But  we,  instead,
 discuss  the  contraception  only  and  present
 data  of  the  couples:  brought  under  the  pur-
 view  of  the-use  of  contraceptive  measures.
 The  couple  protection  rate  does  mot  have
 any  close  relation  with  the  growth  rate  of
 population.  Though.  this  rate  is  very  much
 high  in  Punjab  and  Haryana,  yei  it  has  not
 any  conspicuous  impact  on  the  growth  rate
 of  population  there.  Sometimes  the  people
 talk  in.a  very  strange  way..-They  say  that
 they  have  theirten  children  and  now  they  do
 not  want  child  any  mare  so  they  have  adopt-
 ed  family  planning.  Thatis  why  we  have  not
 been  able  to  acquaint the  people  with  this
 issue  sofar.  Ten.years  back  the  slogan  was-

 Development  ts  the  bestcontraceptive.
 But  now  it  seems  that  this  slogan  needs  to
 be  reversed  as  ‘contraceptive  is  the  best

 development’.

 in  order  to  implementa  family  planning
 programme:  broad  consemsus  should  be
 evolved  and  onty  then  the  papulation  paticy
 should be  formulated  and  implemented  se-
 riously.  The  idea  of  grving  relaxation  to  any
 community  does  not  make  any  sense.  We
 are  livingin  a  democratic  country.  Everyome
 we  give  examples  of  China.and,  iInaonesia
 when  we.are  living.in  a:demacratic  country
 then  why  do  we  talk  of  acopting  the  system
 ofthese  countries.  Wher  we talk of  increase
 in  population,  a  delegation  is  sent  to  China
 and  Indonesia.  How  can  we  make  their
 policies a  part  of  our  hfe?  Whydowe  notcite
 examples  of  Kerala  and  Tamilnadu?  jWhen
 we  talk  about  Kerala.  people  say  that  the
 Standard  of-education:1s  very  high  there:

 will  -be  difficuit-ta  have  that  stanstard  in  the
 whole: of  india.  That  is  why  the  example  of
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 Kerala  can  be  restricted  to  Kerala‘anly.  But
 the  same  is  not  the  case  with  Tamilnadu.
 Tamilnadu  can  achieve  a  great  success  in
 the  field  of  family  planning  programmes
 why  do  we  not  study  the  situation  there?

 The  best  way  of  reducing  the  Birth-rate
 is  to  reduce  the  mortality  rate  of  children
 uriless the  child  mortality  rate  is  reduced.  the
 ‘population  wil  go  on  increasing  because  the
 mother  is  not  sure  whether  her  children  will
 survive.  Wherever  we  have  made  efforts  to
 ‘reduce  the  death  rate.  the  Birth-rate  has
 also  declined.  We  set  up  family  planning
 camps  in  villages  but  their  attitude  is  very
 clinical.  Such  programmes  are  held  to  pay
 attention  not  only  to  family  planing  but  to

 family  welfare  also.  Attention  should  be
 Given  to  the  health  of  mother  and  child.  |
 would  like  1000.0  a  step  further  and  suggest
 thatif  we  help  an  issueless  mother  to  have
 a  Child  with  the  help  of  some  medical  treat-
 ment  then  we  would  be  able  to  win  the
 donfidence  of  all  the  mothers  of  that  village
 alongwith  thatmother.  Cur  approach  should
 be  human.  Unless  our  attitude  remains
 indifferent  and  aproach  clinical we  will  not  be
 able  fo  get  popularity in  villages  and  people
 will  be  suspicious  of  us.

 Education  plays  a  vital  role  in  family
 ‘planning.  An  educated  woman  wants  to
 keep  her  family  small.  Women  should  take
 to  more  employrnent  because  a  working
 woman  wants  lesser  number  of  children.
 Poorpeople  look  upon  their  children  3  then
 property.  They  are  of  the  opinion  that  one
 rrore  son  would  mean  more  money  for  the
 family.’  When  their  standard  -of  living  im-
 proves  then  they  think  ०  faniity  planning.
 ‘Fhere is  saving  प  our  villages  that a  person
 who  o065  hot'have  a  single  pdi§a'isਂ rot
 interested  in‘earning  moneybut when  म  म
 ‘given'99  paise  then  he  wants  td  Maks it  100
 pdise.  किट  improvement  inthe  standdrd of
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 living  will  further  popularise  family  planning
 programme.

 |  would  like  to  say  that  we  sometimes
 maintain  that  one  should  go  in  for  family
 planning  even  after  birth  of  two  daugNters.  It

 may  be  true  for  us  but  a  farmer  would
 dernitely  like  to  have  a  son  who  will  look  after
 him  inhis  old  age  and  work  in  the  fields
 because  daughter  gets  married  and  leave
 for  their  in-iaws’  house.  ।  wouid  be  very
 unrealistic  of  us  to  expect  that  they  will  be
 content  with  the  birth  of  two  daughters.  we
 stress  on  that  then  more  and  more  people
 will  resort  to  amniocentesis  tests.  They  will
 resort  to  female  foeticide  because  they  are
 in  great  need  of  male  issues.  That  is  why  if
 we  want  to  popularise  formula  of  having  w
 daughters  then  we  will  have  to  improve  our
 social  security  system.  The  poor  tarmer
 should  fee!  secure  in  the  knowledge  that  the
 Government  would  assist  him  in  his  old-age
 and  he  would  not  be  neglected.

 There  is  one  more  thing.  Generally  the
 target of  all  the  family  planning  programmes
 is  aimed  at  female  sex  only.  Are  women
 alone  responsible  for  this?  Generally,  wom-

 ‘en  are  held  responsible  by  women  only  for
 the  increase  in  the  population.  Because  we
 do  not  have  many  experiments  in  the  fieid  of
 family  planning.  The  developed  countries
 do  not  carry  out  such  experiments  because
 it  is  no  more  their  problem.  Since  it  is  our
 problem  we  will  have  to  conduct  experi-
 merits  and  evolve  new  techniques.  But

 evolving  new  techniques  does  not  mean
 that  such  experiments  should  be  conducted
 on  women  of  which  they  are  not  aware.  You
 are  covering  uneducated  women  through
 non-plan  programmes.  Neither  a  follow-up
 is  done  nor  anybody  is  aware  as  to  where  do
 they  go  aftera  few  years.  Itis  alsonot  known
 what  great  health  hazards  they  are  facing.
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 They  are  alsc  not  aware  that  it  should  be
 removed  after  sometime.  How  can  the
 conducting  of  such  experiments  on  them  be

 considered  justified?  1s  tampering  with  their
 harmones  is  justified?  The  Government  is
 going  to  pass  a  new  legislation  to  this  effect
 that  a  working  woman  will  not  be  entitled  to
 maternity  leave  forthe  birth  of  her  third  child.
 15  only  the  mother  responsible  for  it?  Is  the
 father  not  equally  responsible  for  it?  Then
 why  no  such  provision  is  made  for  such
 fathers  also  wno  are  in  Government  service
 and  who  go  for  a  third  child?  Why  only  the
 mother  is  punished?

 |  would  like  to  say  one  more  thing,  that
 many  people  are  migrating  to  our  country
 from  Bangladesh.  As  per  the  data  7  to  12
 million  people  have  entered  India  for
 Bangladesh.  it  is  not  due  to  any  kind  of
 torture  being  perpetrated  on  them  there.
 They  are  coming  to  India  only  to  earn  money
 and  raise  their  standard  of  living.  But  in  the
 case  of  genuine  refugees  who  are  being
 persecuted  it  may  be  justified  to  some  ex-
 tent  but  if  those  fortune  hunters  who  are
 merely  interested  in  earning  money  and
 raising  their  standards  of  living,  come  to
 India  in  large  numbers  then  all  the  family
 planning  programmes  adopted  by  people
 like  us  lose  effect  to  a  dismal  naught.  Be-
 cause  they  are  grown-ups  and  they  bear
 children  ata  greater  speed.  Soif  ourcountry
 becomes  an  orpnanage  like  that  then  all  our
 family  planning  programmes  will  be  ren-
 dered  fruitless.  That  ७  why,  |  would  suggest
 that  this  problem  should  be  solved  and  they
 should  also  be  made  to  adopt  family  plar-
 ning  programmes.

 |would  conclude  by  saying  this.  |  would
 suggest  that  the  minimum  age  for  getting
 married  should  be  raised  at  least  21  years
 for  a  girl  and  25  years  for  a  boy.  But  at  the

 same  time  |  would  like  to  say  that  merely
 enacting  a  Jaw  will  not  solve  the  problem
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 unless  it  is  backed  by  political  will  also  to
 implement  it.  If  there  is  matter  of  political
 convenience  or  inconvenience  we  do  not
 think  of  morality  or  the  welfare  of  our  coun-
 try.  Recently  when  the  elections  were  held
 in  Himachal  Pradesh  the  Congress  Party
 raised  a  furore  over  the  fact  that  no  facilities
 are  provided  in  Government  hospitals  at  the
 time  of  the  birth  of  the  third  child.  The

 parents  had  to  pay  a  fine’at  the  time  of  the
 birth  of  their  third  child.

 The  Congress  Party  raised  this  point
 with  great  hullaballoo.  If  such  a  matter  is
 raised  for  political  convenience  or  inconve-
 nience  then  we  would  never  achieve  suc-
 cess  init.  The  family  planning  is  the  greatest
 need  of  the  hour  of  our  country  and  we
 achieve  success  only  if  all  the  political  par-
 ties  should  formulate  a  policy  by  leaving  out
 ail  their  prejudices.  A  lot  of  time  has  been
 wasted  and  we  should  not  waste  more  time.
 We  can  not  afford  to  waste  any  more  time.

 [English]

 SHRI  SRIBALLAV  PANIGRAHI
 (Deogarh):  Mr.  Deputy-Speaker,  Sir,  |  thank
 you  very  much  for  calling  me  to  give  my
 views  while  participating  in  the  debate  on
 this  very  important  subject  like  family  plan-
 ning  or  population  growth.  Indeed  this  is  the
 problem  or  the  most  serious  problem  that  15
 facing  the  country  not  now  but  for  the  last
 two  decades  or  so.

 As  you  know,  eversince  independence.
 we  have  achieved  a  lot  in  the  field  of  devel-
 opment,  economic  development,  in  the  in-
 dustrial  sector,  agricultural  sector,  in  all
 sectors.  But  this  pehenomenal  population
 growth  is,  in  fact,  diluting  or  eating  into  the
 benefits  that  should  flow  out  of  such  devel-
 Opment.  In  the  agricultural  field,  we  have
 increased  our  production  three  times  more.
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 In  the  industrial  field,  the  country  which  was
 not  capable  of  producing  a  pin,  and  a  blade
 is  now  reckoned  one  among  the  15  most
 industrially  advanced  countries  of  the  world.
 But  in  fact,  the  population  growth  is  our
 enemy  number  one.  ।०  1947,  it  was  about
 342  millions.  In  1991  census,  ॥  has  gone  up
 to  846.3  millions,  i.e.  about  85  crores.  It  is
 more  than  double.  Whereas  the  world
 population  was  225  crores  in  1950  which
 has  now  exceeded  535  crires.  Even  the
 world  growth  rate  is  lower  than  our  growth
 rate.  Our  growth  rate  in  terms  of  population
 is  higher.  India  has  16%  of  the  world’s
 population.  In  regard  to  land  size,  itis  2.4%
 of  the  total  land  of  the  world.

 Look  at  the  precarious  situation.  Of
 course,  in  1990-91  census,  it  has  recorded
 asiight  decline  percentage-wise,  but  interms
 of  total  population,  it  is  far  going  up.  ।  1s
 alarming  and  explosive.  It  is  a  staggering
 increase  that  we  have  found  from  1981  to
 1991.  What  is  the  remedy?  We  have  to
 vigorously,  concertedly,  contain  this  growth
 rate.  We  have  to  make  it  a  total  success.

 The  hon.  Member  who  spoke  earlier
 referred  to  some  restrictions  here  and  there
 and  some  political  motives.  What  happened
 during  Emergency?  Indiraji's  Government
 had  to  go  on  this  Programme.  During
 Emergency,  there  were  many  political
 games.  But  because  of  some  compulsion,
 there  were  some  demolition  of  houses  and
 slums  etc.  Now  in  those  areas  beautiful
 building  have  come  up.  They  are  now
 staying  there  happily.  Some  political  parties
 took  advantage  of  the  discontent  arising  out
 of  it.  Ithas  got  to  be  a  national  programme.
 a  national  approach,  a  national  consensus
 and  a  national  will.  There  can  be  no  politics
 and  no  teligion.  Reference  has  been  made
 earlier  by  some  learned  Member  who  said
 that  even  in  Islamic  countries,  they  have
 family  planning.  Regardless  of  caste,  reli-



 759  Discussion  Under

 {Sh.  Sriballav  Panigrahi]

 gion  or  community.  the  higher  class  people.
 the  educated  couples.  have  accepted

 ihe
 small  family  norm.

 ‘There  has  tobe  a  climate  built  up  where
 all  together.  religious.  political,  social!  lead-
 ers  and  trade  unionists  and  ever  teachers

 have  to  propagate  family  planning.  Teach-
 ers  should  provide  in  the  curiculum  the

 benefits  of  family  planning  and  the  dangers
 that  aré-hurled  upon  us  if  we  do  not  adopt
 family  planning

 Some  communities  are  opposed  tofam-
 ily  planning  on  religious  grounds.  Why
 Should  there  be  ०  féeling  like  that?’  There
 should  be  a  religious  conference.  a  world

 conference  organised  in  India  oh  Family
 Planning.  In  Islamic  countries,  the  religious
 leaders  are  propagating  family,  planning.
 There  cannot  be  ०  different  view  here.  ॥  1 is
 only  a  misunderstanding  on  our  part.

 We  are  thé  second  largest  country'and
 largest  democracy  inthe  world.  Atthe  same
 time.  ४४6  are  the  largest  illiterate  country.  ।

 doesn not  done.  mean  that  we  have  not  much
 in  this  area.  We  have  ‘done.  Today  also  in

 India  30  percent  peopie  of  our  pépulation
 Temain  below  poverty  line.  That’  means.  in
 spite  of  all  these  developments  taking  place in  the  country,  in  the  days  10  comé  there’  will
 be  more  number  of  poor  peopie.  “people
 belowthe|  poverty  line.  34.crores  Population
 was  there  at  the  time  of  partition  and  now  ।

 is  85  crox  es.  Two-  thirds  of  this  population  i is
 illiterate.  Have  we  not  done  anything  during
 these  yea  rs?  But  becausé  of  this  addition  of
 the  new  population.  this  is  एए  पपीता  relating
 to  the  illiterates,  of  people  below  the  | pover-
 iva  line.  rde.  we  are  ina  very  fidicufous
 situation  / 85.0  far:  as

 the
 international  scenario

 -४  concemed,
 ः  =
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 |  would.  now  tike  to  refer.  (०  what  Or.

 KaranSimgh. who  was  our  Health  Minister  क
 1970,  said.  As  Health  the  Minister ०  india,
 while  attending  an  intemational  conference
 he  said.  “Development  is.the.  best  contra:
 ceptive”.  It  ४  very  correct  and  meaningful
 also.  But  recently  in  an  mterwew  he  sarc:
 “Contraception  isthe  best  development”.
 So,  both  ways.  these  are  significant  things.
 Unless  we  make  development,  it  wil:not  be
 possible.  |  would  like  to  putdorth  five  points
 very  pointedly,  we  should  build  up  a  general
 ‘atmosphere...  There  should be  a  national
 movement.  |  would  say  very  sincerely  that
 no  party  shouid-try:to  take  potitical:advan-
 tage  out  ७  ina  damooracy.of  our  nature,
 :०  country-of  this  size.  where  the  situation
 is.compiex.  a  bit  of  compulsioms  needed,  |
 agree  that  it  has  got  (०  be  voluntary...  ४८  the
 same  tinte.  ॥  cannot  be  free  forail.  ।  this
 country,  even  the.employees  :da.nat-go.  to
 office  क  time-uniess:thereis  a.bit  of.  comput-
 sion,  unless  you  show  them  the  rec  :eye.
 Therefae.  a  bit  ot  compulsion  is  needed
 There  has  gotte  be  aconsensus.  Alkyositiag!
 parties  have  to  agree  to  it.  the  pop  lation
 growth  being  such  a  monster.

 ‘Secondly,  asi  was  saying,  about  the
 contraceptive:  methad  etc.  Fhere  shouldbe

 ‘alot  otreseatch.  Ithas  gotto  be  stil  easier
 ‘We  camnot  just  goine  Western  way:  .(nzour
 ‘country;  the  Ayurvedic.  system  and.  attrer
 systems are  there.  1  the  methed  is:much
 teaser,  then.itwitbe  more  acceptable  tothe
 people.  Of  course.  the  aspeot-of.female
 literacy  is  there.  Kerala  is  a  beautiful  exam-
 ple  where  there  is  cent  per  sent  eracy.
 Naturatly,.te  female  literacy  ss:  alsoihere.
 There,  the  poputationigrowth  ७  the  least as

 aras  the  wholeofthe  countryiseoncerned.
 When  the  lteracy  rate  goes:up. the  pomda-

 ‘tion:  growth:  comes  down.  :@f  course;  here
 is

 ~  ‘००ड.
 fot  thedadiesis  tone:

 dae  ire  tins,  गा  ...  समस्या
 18  1 कना पिक् ाम सि व कए ॥ए 10082! ललिमलगत  vesyimpar-
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 tantpoint.  This  should  engage  the  attention
 of  allthe  thinkers  of  our  country  including  the

 politicians,  statemen,  political  thinkers.  so-
 cial  workers and  religious  leaders.  The  ques-
 tion  is:  Why  are  people  going  for  more
 number  of  children?  There  is  one  thing,
 Whatever  we  say  in  the  Constitution  that
 men  and  women  are  equal.  actually  it  is  not
 so  in  our  society.  Even  afier  four  to  five
 decades.  why  does  one  go  for  a  son,  try  to
 nave  a  sone  again  and  again?  Generally
 people  say  that  they  will  be  depending  on
 their  sons  in  their  old  age.  The  general
 feeling  is  that  the  girls  are  meant  for  other
 families.  There  is  the  rite  called  mukhagani.
 One  has  to  perform  the  last  rites  etc.  ।  15
 ume  for  us  to  address  ourselves  as  to  why
 we  should  not  make  a  revolutionary  change
 that  even  ladies  will  be  allowed  to  go  to  the
 burning  ghat  to  give  mukhagani,  to  perform
 the  last  rites.  What  is  the  wrong  involved  in
 it?  ।0  many  communities.  it  1s  not  allowed.
 They  do  not  go.  They  do  not  attend  the
 funeral  procession.  |  woulc  emphasise  that
 they  should  be  allowed  to  perform  it.  When
 we  give  them  equal  status.  equal  treatment.
 it  should  not  remain  confined  to  our  Statute
 Book.  our  Constitution.  ।0  real  practice  also.
 ॥  should  happen  gradually.  Then.  the  old-
 age  pension  scheme  should  be  there  so that
 the  parents  can  rest  assured  that  atleastthe
 Government  is  there  to  look  after  them  at
 their  old  age  in  the  absence  of  a  son.

 |  Translation]

 SHRIMATI  SAROJ  DUBEY
 (ALLAHABAD):  Mr.  Deputy  Speaker  Sir. |
 express  my  thanks  to  you  for  giving  me  an
 opportunity to  speak  on  this  important  issue.
 Today  we  are  discussing  the  burning  ques-
 tion  of  population  explosion.  This  problem  is
 notnew.  The  Government  has  taken  mea-
 Sures  to  curb  population  explosion  trom  time
 to  time  and  on  this  pretext  many  atrocities
 have  been  committed  on  women  but  in  spite
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 of  this  we  have  not  got  the  required  success
 because  merely  the  pronouncement  of  any
 programme  does  not  guarantee  its  suc-
 cess.  For  achieving  success  a  significant
 change  has  to  be  brought  about  in  the  social
 outlook of  the  people.  Inorderto bring  about
 change  in  the  social  vaiues,  Cultural  outlook
 and  social  bigotaries.  first  of  all  education
 should  be  spread  there.  Primary  education
 should  reach  every  house  and  pubiic  awak-
 ening  shculd  be  brought  about.  Then  alone
 we  can  achieve  some  success  in  this
 programme.

 The  growth  rate  at  which  population  is
 increasing  will  affect  not  only  a  family  but
 also  undo  all  the  imporant  schemes  of  the
 country.  Elaborate  discussion  shculd  be
 held  on  population  growth  which  has  reached
 a  break  point.  The  reasons  responsible  for
 the  failure  of  previous  scheme  shouid  be
 rev.ewed  and  a  national  debate  should  be
 held  thereon.  The  leaders  of  alithe  religious
 communities  should  be  invited  and  they
 should  discuss  and  formulate  a  programme
 which  can  become  a  people  s  programme
 and  the  common  masses  could  get  benefit
 About  Rs.5000  crore  has  been  spent  on
 family  planning  programmes  during  the  last
 forty  years.  There  was  great  uproar  over
 this  issue.  The  failure  of  this  programme
 indicates  that  the  most  of  tne  schemes  have
 been  hushed  up  tn  the  tiles  of  the  Govern-
 ment.  Our  population  in  1991was  84  crores
 and  60  lakh  whereas  it  was  actually  not  less
 than  87  crore.  The  population  of  our  country
 is  increasing  every  year  to  the  population  of
 Australia.  ।  this  population  explosion  is  not
 checked,  the  population  of  our  country  will
 be  194  crore  by  the  year  2027.0  AD  andatthat
 time  we  would  not  have  adequate  resources
 even  to  meet  the  basic  requirements  of  the
 increased  population.  Consequently,  we
 will  exploit  nature  indiscriminately  and  it  will
 idversely  attect  the  environment  of  the

 COUNTY
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 Now  the  situation  has  become  too  crit-
 ical  and  the  population  growth  has  gained  an
 explosive  momentum.  ।  such  a  situation,
 efforts  are  being  made  in  a  haste  to  resolve
 this  problem  and  the  draft  for  implementing
 family  planning  programme  has  been  pre-
 pared  at  the  behest  of  the  World  Bank
 through  which  the  Government  wants  to
 control  the  growth  of  population.  The  birth
 rate  has  been  fixed  at  2.1  in  the  said  draft.
 ।  we  want  to  reduce  the  birth  rate.  we  will
 have  to  bring  about  an  overall  change  in  the
 existing  programme  for  family  welfare.  Ac-
 cording  to  the  contents  of  the  draft,  if  some-
 body  does  not  adopt  family  planning
 vountarily.  he  will  be  forced  by  iaws  to  do  so.
 -  submission  is  that  the  Government  should
 at  least  go  through  the  pages  of  history
 which  will  make  it  clear  that  success  cannot
 be  achievedby  thrusting  any  programme  on
 people  through  law.

 Public  awakening  will  have  to  be  gener-
 ated  among  people  for  this  purpose  and  the
 programme  willhave  tobe  streamlined.  The
 issue  of  population  growth  is  directly  related
 with  literacy,  unemployment,  poverty,  social
 outlook,  mal-nutrition  and  health  of  the  peo-
 ple.  It  may  be  witnessed  that  changes  in
 population  growth  rate  are  checked  on  the
 basis  of  education.  we  go  through  the
 figures  of  last  ten  years,  we  would  find  that
 the  rate  of  population  growth  is  13.98  per-
 centin  Kerala,  14.94  percentin  Tamil  Nadu,
 15.96  per  cent  in  Goa  which  is  much  lower
 than  the  national  average.  On  the  other
 hand.  the  rate  of  population  growth  in  four
 big  States  of  our  country  Bihar,  Uttar
 Pradesh,  Madhya  Pradesh  and  Rajasthan
 is  very  high  because  the  literacy  is  low  there.
 The  literacy  is  23  per  cent  in  Bihar,  28  per
 cent  in  Madhya  Pradesh  and  21  per  cent  in
 Rajasthan.  Women  literacy  is  26  per  centin
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 Uttar  Pradesh,  whereas  it  is  87  per  cent  in
 Kerala.  The  reason  behind  the  lower  rate  of
 population  growth  in  Kerala  and  its  higher
 rate  in  Uttar  Pradesn,  Bihar,  Madhya
 Pradesh  and  Rajasthan  is  the  vast  differ-
 ence  in  literacy  rate.  The  higher  the  literacy
 rate,  the  lower  is  the  population  growth  rate
 and  the  lower  the  literacy  rate  the  higher  is
 the  population  growth  rate.  Due  to  low
 literacy  among  women,  girls  are  married  at
 an  early  age.  Due  to  ignorance  and  lack  of
 education  among  women  there  ७9  a  desire  to
 have  ason  and  to  fulfil  this  wish  they  go  on
 giving  birth  to  child  after  child  continuously.
 Moreover  having  the  feeling  of  social  inse-
 curity  and  seeking  the  heip  in  old  age,
 uneducated  women  want  to  give  birth  to
 more  and  more  children.  Since  the  right  of
 last  rites  goes  with  son  which  is  an  age  old
 tradition  in  this  country,  people  lured  to
 produce  more  and  more  children.

 The  women  are  possessed  these  de-
 sire  because  they  are  illiterate.  Therefore,
 parents  want  to  get  rid  of  their  responsibility
 by  marrying  their  uneducated  giris  at  the
 early  age  of  20.  They  consider  son  as  their
 shield  and  a  heiping  hand  in  old  age  and
 therefore  go  on  producing  children.  Most  of
 the  families  in  our  country  hold  that  God  who
 has  given  mouth  to  people  will  provide  food
 also  and  with  the  increase  in  working  hands,
 their  income  will  also  increase.  So,  they
 produce  more  and  more  children.  Uniess
 the  existing  evils  like  child  labour,  poverty
 etc  are  eradicated.  the  growth  of  population
 will  continue  to  be  encouraged.  A  country  is
 consftered  deveioped  only  when  its  citizens
 are  provided  facilities  like  primary  education
 and  health  facilities.  In  the  developed  coun-
 tries  like  Cuba,  health  facilities  have  been
 made  available  and  therfore,  America  is
 fealous  of  Cuba.  On  the  other  hand,  the
 condition  of  health  facilties  country  is  defi-
 cient  क  health  facilities  and  this  is  the  reason
 for  population  explosion.
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 Till  September,  1992,  our  country  had
 2007  community  Health  Centres,  20850
 Primary  Health  Centres  and  130,780  Sub-
 nealth  Centres.  The  Government  has  pro-
 posed  not  to  set  up  new  Health  Centres  and
 new  Prinmary  Health  Cenires  during  the

 Eighth  Five  Year  Plan.  ।  ७  ०  gross  injstice
 against  the  rural  people  because  1,30,780
 Health  Centres  are  inadequate  to  provide
 health  facilities  to  87  crore  people  of  the
 country.  The  Government  could  not  provide
 health  faciliteis  to  the  rural  people  throught
 tne  health  centres  set  up  earlier  also.  Even
 today  in  most  of  our  villages  new  razors  are
 not  available  to  cut  the  umbilical  cord  of
 newly  born  babies.  The  unbilical  cord  of
 newly  born  babies  in  rural  areas  is  cut  with
 a  sickle  or  rusted  knife  as  a  result  of  which
 the  infants  suffer  from  various  diseases  like
 titanus  etc.  The  mothers  do  not  get  nutri-
 tious  food  after  delivery  and  hence  their
 health  deteriorates.

 18.00  hours

 Trained  nurses  and  medicines  are  not
 available  for  the  delivery  in  rural  areas.  This
 causes  a  lot  of  complications  and  in  most  of
 the  cases  the  mother  and  the  child  lose  their
 lives.  The  condition  of  Primary  Health  Cen-
 tres  in  rural  areas  of  the  country  is  deplor-
 able.  Doctors  are  reluctant  to  live  in  village
 and  they  prefer  to  live  in  towns.  In  such  a
 situation,  the  villagers  keep  their  cattle  in
 those  vacant  buildings  which  were  built  for
 the  purpose  of  residences  of  Doctor.

 For  want  of  primary  Health  Centres,
 the  Government  has  started  importing  con-
 traceptives  from  different  parts  of  the  world

 So that  the  fertility  of  women  may  be  curbed.
 On  the  30th  September,  1992  the  Govern-
 ment  reached  a  comprehensive  project  in
 Uttar  Pradesh  with  the  American  aid  of  $325
 million.  |  vehemently  oppose  it  because
 under  this  project  the  hamones  based  most-
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 ly  contraceptives  like  Nor-Plan  1,  Nor-Plan
 2  and  Depo-provera  are  likely  to  be  used.
 These  contraceptives  are  hazardous  from
 health  point  of  view  and  the  World  Health
 Organisation  has  also  raised  objection  to  its
 utility.  The  Indian  Medical  Council  has  also
 not  given  any  decision  in  this  rogard.  It
 causes  diseases  like  cancer,  blood  pres-
 sure  and  harmone  imbalance  as  side  ef-
 fects.  Underthe  Nor-Plan  1  and  Nor-Plan  2,
 contraceptive  measures  a  capsule  coated
 with  silk  like  rubber  is  planted  on  the  arms  of
 a  woman.  ।  will  prevent  conception  for  at
 least  5  years.  The  use  of  this  contraceptive
 in  the  piaces  where  there  are  no  primary
 health  facilities  will  create  problems  be-
 cause  constant  care  is  taken  after  this  cap-
 sule  is  planted.  America  and  many  devel-
 oped  countries  have  rejected  this  device.
 then  why  are  we  accepting  it?

 |  demand  that  the  women  of  Uttar
 Pradesh  should  not  be  subjected  to  labora-
 tory  tests  undenaken  by  America  and  Fin-
 land  and  this  agreement  shouid  be  annuled
 with  immediate  effect.  Uniess  the  investiga-
 tion  is  completed  this  intention  of  imple-
 menting  this  project  should  be  given  up.

 Why  are  the  women  only  being  held
 responsible  for  enforcing  family  planning  ?
 Is  it  not  the  common  responsibility  of  both
 the  partners?  Majority  of  sterilisation  oper-
 ations  are  fake  these  days  Though!  made
 complaint  to  this  effect  in  the  Consultative
 Committee  of  Health  yet  no  reply  has  come
 forth,  Birth  of  child  after  sterilisation  is  a
 glaring  example  of  the  failure  of  several
 family  planning  schemes.  And  _  failure  to
 furnish  reply  after  all  this  is  a  bigger  crime.
 ।  even  then  the  Government  thinks  that  the
 population  could  be  controlled  it  is  really
 astonishing.  Please  do  not  make  women
 target  of  oppression.  Only  those  birth  con-

 .

 trol  means  should  be  introduced  which  have  ि
 been  fully  tested.  For  this  literacy  is  very
 important.
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 Now  the  Government  has  proposed  to
 make  a  provision  that  those  having  more
 than  two  children  will  not  be  issued  ration
 card  under  PDS.  This  is  gross  injustice.
 Women  due  to  ignorance  and  illiteracy  are
 unaware  that  keeping  family  size  small  is
 their  responsibility  otherwise  ration  cards
 will  be  concelled.  In  Banaswara  women
 were  denied  ration.  This  sort  of  injustice
 should  not  happen.

 There  is  also  a  proposal  that  those
 having  more  than  two  children  will  not  be
 alowed  to  contest  the  elections.  With  great
 efforts  under  panchayatira)  laws  women
 were  given  the  opportunity  to  exclusively
 contest  for  30  per  cent  seats.  However,  if
 these  provisions  are  enacted  then  fate  of
 women  will  be  miserable.

 Under  Maternity  Benefits  Act  provi-
 sion  has  been  made  that  incase  ०  third  child
 materanity  leave  will  not  be  granted  and
 salary  willbe  deducted  and  service  can  also
 be  terminated.  Why  these  stringent  provi-
 sion  are  for  women  only  ?  Why  action  is  not
 being  taken  against  politicians  and  senior
 officers  having  8-9  children?  Why  damocles
 sword  is  being  put  on  the  heaa  of  women
 only  who  want  the  march  forward?  The
 Government  is  not  serious  on  the  issue  of
 health  of  women.  The  Government  should
 spread  literacy  and  give  equal  opportunities
 towomen  so  that  they  adopt  two  chiid  norm.
 The  Government  should  propogate  two
 child  norms  through  quality  literature,  sem-
 inars  and  street  plays.  ।  should  be  made  a
 people’s  movement.  In  these  endeavours
 both  men  and  women  should  be  depicted  as
 equal  responsible  partners.  This  way  in
 Kerala  women  have  planned  their  family
 sizes  without  giving  undue  importance  to  the
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 maxim  that  children  provide  security  in  old
 age.  Marriage  age  for  girls  should  be  raised
 to  21  and  for  boys  25.  Sharda  Act,  which
 prohibits  child  marriages  should  be  strictly
 enforced.  ।  rural  areas  girls  below  10  years
 of  age  are  married.  ।  Rajasthan  young  girls
 are  married  off  in  mass  marriages.  There
 are  no  restrictions  in  force  in  private  sector.
 Women  should  be  given  equal  rights  and
 made  literate.  This  programme  could  be
 easily  sparead  by  voluntary  organisations.
 All  harmful  anti-pregnency  bills  should  be
 rejected.  Instead  of  succumbing  to  World
 Bank  pressure  draft  proposal  for  the  benetit
 of  women  should  be  prepared  and  adopted.
 Population  explosion  which  is  deterimental
 to  development  ०  the  country  shoudl  be
 checked.  If  anything  is  forcibly  thrust  upon
 the  people  success  will  not  achieved.  Agi-
 tations  could  take  place  as  were  witnessed
 during  Emergency.  Keeping  in  mind  the
 lessons  of  the  past.  programme  should  be
 made  simple  and  people  oriented.  Success
 could  be  achieved  through  public  aware-
 ness  and  by  convincing  rural  women.  ।  1ं
 but  natural  to  be  worried  as  population
 explosion  is  determental  to  development.
 While  formulating  the  policy  health  of  moth-
 er  and  child  should  be  given  due  regard.
 Only  then  we  can  achieve  success.  Insteated
 of  thrusting  any  programme  it  should  be
 implemented  after  discussions.  For  the  last
 45  years  we  have  been  taking  aboutcontrol-
 ling  population.  Lot  of  hue  and  cry  is  raised
 time  a  nd  again  and  then  there  is  silence
 everywhere.  This  programme  should  be
 universally  extended  10  politicians  and  farm-
 ers.  No  distrinction  should  be  made  be-
 tween  men  and  women.  Political  platforms
 should  be  used  for  this  purpose  and
 programme  should  be  extended  to  both
 private  and  public  sectors  on  a  war  footing
 for  achieving  succes.

 {English}

 SHRI  ANNA  JOSHI(PUNE):  Sir,  we
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 are  discussiong  the  situation  arising  out  of
 increasing  population  in  the  country  and
 measures  taken  by  the  Government  tocheck
 the  same.  The  population  problem  has
 arised  because  of  three  points.  The  first one
 is  the  disastrous  failure  of  the  family  plan-
 ning  programme  after  propagating  it  for
 nearly  45  years.  The  second  point  is  the
 infiltration  in  this  country  of  other  nationals
 from  the  borders  which  are  not  properly
 sealed  by  the  Government.  The  third  point
 is  that  lakhs  of  refugees  are  continuously
 coming  from  different  countries  where  the
 Indian  Goverment  could  exercise  its  will  to
 request  that  Government  to  stop  all  these
 refugees  coming  to  India.

 About  the  first  point,  the  Government  of
 India  has  spent  thousands  of  crores  of
 rupees  on  eight  Five  Year  Plans  for  getting
 prosperity  and  better  living  conditions.  But
 the  result  we  see  15  that  the  population  that
 has  come  in  the  grip  of  poverty  is  more  than
 what  was  in  the  days  when  we  got  the
 independance.  Not  only  that.  the  situation
 has  gone  to  such  an  alarming  stage  that
 India  stands  at  the  bottom  of  the  list  of  20
 poorest  countries  in  the  world.

 The  second  thing  is  that  we  have  one-
 third  of  world’s  poor  population  not  only  in
 India.  but  one-third  of  world’s  poor  popula-
 tion.  We  have  half  of  the  world’s  illiterates.
 Over  40  crore  people  are  condemned  to

 sub-standard  living  conditions.  Over  20,000
 people  die  every  day  from  chronic  starva-
 tion.  Over  10  crore  people  are  jobless  or
 without  a  source  of  income.  This  is  the
 condition.

 When  we  have  spent  thousands  of
 crores  of  rupees  for  achieving  good  living
 conditions  and  prosperity,  the  result  is  that
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 we  are  at  the  bottom  of  the  20  poorest
 countries  in  the  world  and  10  crore  people
 are  without  jobs  or  without  any  source  of
 income.  This  is  all  due  to  high  birth-rate
 and  over  population  which  the  root  cause
 of  poverty,  illiteracy,  starvation  and  defor-
 estation.

 This  is  not  a  problem  faced  by  India
 only.  There  are  so  many  countries.  They
 are  having  different  religions.  different  cults
 and  all  sorts  of  things.  But  they  have  made
 their  determination.  Take  the  case  of  Indo-
 nesia.  Itis  predominantly a  Muslim  country.
 It  is  having  200  different  languages  and
 numerous  cults  there.  They  started  this
 programme  of  family  planning  20  years  ago.
 They  are  more  successful  in  that.

 What  is  the  reason.  Sir?  They  have
 popularised  this  family  planning  programme
 in  which  all  people  including  the  President
 and  the  Ministers.  the  TV  and  the  radio,  the
 Imams,  the  Mullas,  the  Maulvis  and  different
 dharam  gurus  of  different  religions  come
 together.  That  is  exactly  which  my  friend
 has  pointed  out.  We  have  to  call  them
 together  we  have  to  fist  narrate  them  the
 disasters  caused  by  population  explosion
 and  take  their  help.  |  would  like  to  quote  here
 about  the  population  control  in  Indonesia
 and  India.

 “At  the  recent  conference  held  in
 New  Delhi  on  population  control  in
 November  1991  attended  by  experts
 from  various  Asian  countries.
 defegate  afterdelegate  from  the  suc-
 cess  countries  have  stressed  that
 the  political  will  and  determination
 were  the  most  important  factors  be-
 hind  their  success  in  curbing  birth-
 rate.  ।०  Indonesia.  forinstance.  FP  is



 771.0  Discussion  Under

 [Sh.  Anna  Joshi]

 talked  about  constantly  and  every-
 where  atthe  most  unlikely  occasions
 like  inauguration  of  an  off-shore
 oilring  at  which  the  Indonesian
 President  asked  a  worker  how  many
 children  he  had.  “Two,  Sir’.  came  the
 reply.  “lapplaud  youਂ  responded  the
 President  and  advised  other  workers
 to  follow  his  example for  better  qualitty
 in  living.”

 This  interchange  was  shown  in  TV
 and  broadcast  in  radio  and  family  planning
 was  talked  of  in  every  function  and  meeting.
 The  programme  has  been  made  mandatory
 by  Indonesian  Constitution.  A  package  of
 incentives  and  more  importantly.  disincen-
 tives  is  being  firmly  implemented.  As  a
 result.  Indonesia.  a  predominantly  Muslim
 country  with  nearly  200  languages  and  nu-
 merous  ethnic  groups.  has  reduced  its  pop-
 ulation  growth  rate  from  3.34  percent  to  1.7
 per  cent  in  20  years.  So.  if  the  national  wili
 is  there  and  if  the  Government  and  the
 people  decide  together.  then  it  is  not  an

 impossible  task.  This  is  an  example  and  this
 is  the  achievement  made  by  Indonesia.  a
 Muslim  country  within  20  years..  In  that
 case.  why  are  we  not  able  to  achieve  even
 half  of  it  within  45  years.  He  is  a  remark
 made  by  the  Vice-President.  Mrs.  Sharoon
 Cam,  of  the  Population  Crisis  Committee.
 She  has  remarked  that  due  to  the  criminai
 negligence  of  bureaucracy.  the  family  plan-
 ning  programme  in.india  has  been  totally
 defeated.  There  is  no  other  country  which  is
 going  to  defeat  us  in  this  field.  ।  1ं5  all
 becasue  of  our  people,  our  machinery.  our
 Government  and  our  political  parties  who
 form  the  reasons  for  this  defeat  and  failure
 forthe  last  45  year.  She  has  rightly  said  that
 if  you  want  to  check  rise  in  population.  you
 should  increase  your  expenses.  Recently.
 we  paidhomage to  ShriJ.R.D.  Tata.  He  was
 the  first  man  who  said  that  we  should  spend
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 Rs.5000  after  family  planning  operation
 because  he  knew  that  the  expenses  which
 the  nation  has  to  incur  after  the  birth  of  a
 child  is  much  more  than  that  Rs.5000.  But
 we  have  not  cared  for  it.  Therefore,  if  the
 nation  decides,  we  can  do  it  but  our  family
 planning  programme  is  Hnon-starter  in  ।-
 dia.

 “Despite  40  years  of  family  planning
 in  India.  there  is  not  even  an  iota  of
 success  compared  to  Indonesia's
 success.  In  India.  population  is
 rising  at  an  alarming  rate  of  1.75
 crores  annually.”

 Apar  from  the infiltrators  whose  num-
 ber  is  in  crores.  there  are  also  reftugees  who
 are  again  found  incrores  and  crores.  There-
 fore.  this  is  entirely  because  of  the  failure  of
 the  Government  to  take  strong  measures.
 All  these  are  adding  to  the  increase  of  our
 population.  We  should  take  these  aspects
 very  seriously.  the  family  planning
 programme  were  to  be  successful.  the  first
 and  foremost  thing  is  that  everybody  should
 accept  a  uniform  civil  code.  When  we  live  ।
 a  secular  country.  why  one  should  be  al-
 lowed  to  enjoy  some  religious  privileges  at
 the  cost  of  the  security  and  proscerity  of  the
 nation?  We  can  see  that  in  all  parts  of  the
 world.  all  tne  other  religions  have  accepted
 this  fact.  So.  |  strongly  urge  that  a  common
 civil  code  is  a  must  for  the  country.

 There  are  some  restrictions  on  the
 number  of  children.  marriageable  age.  etc

 But  these  are  notat  all  striclty  implemented
 Two  of  our  lady  Members  have  stated  that
 implementation  of  these  rules  add  to  the
 harassment  of  women.  Butitis  notlike  that.
 If  they  feel  so,  these  rules  may  first  be
 implemented  on  men.  viz.  on  the  father  of
 the  children.  If  a  man  has  more  that  two
 children, he  may  be  denied  facilities  such  as
 ration  card.  promotion,  etc.  They  may  not
 be  eligible  to  contest  in  elections  whether  it
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 be  Zilla  Parishad,  Gram  Panchayat  or  Par-
 liamentary  elections.  We  may  deny  thema
 berth  in  the  Cabinet  as  well.  One  must
 practise  what  one  preaches.  ।  ०  Minister  is
 having  eight  to  ten  children,  how  can  he  be
 a  role-model  to  the  common  citizens  of  this
 country?

 MR.  CHAIRMAN :  But  they  might
 have  got  the  children  before  they  became
 the  Ministers.

 SHRI  ANNA  JOSHI  1४  only
 contention  is  this.  What  example  are  they
 going  to  present  to  our  people?

 !  would  reiterate  the  problem  of  infiltra-
 tors  again.  We  have  seen  that  almost all  the
 political  parties  have  encouraged  the  infil-
 trators.  They  have  given  them  false  citizen-
 ship.  |  just  do  not  understand  why  they
 resort  to  such  things.  ।  19  seen  that  the
 Bangladeshi  infiltrators  have  come  up  to
 Madras.  Kashmir  and  Bombay.  There  are
 lakhs  and  lakhs  of  them.  Who  5  bringing
 them  or  who  is  encouraging  them?  What
 are  our  military,  police  and  border  security
 forces  doing?  This  is  a  very  serious  prob-
 lem

 ONE  HON.  MEMBER  ।  16४  support
 vou  also

 SHRIANNAJOSHI  .  1116४  may  be  our
 supporters  but  we  are  not  supporting  them.
 (interruptions).

 !mentioned  these  aspects  only  to  high-
 light  that  these  are  all  adding  to  our  popula-
 tion  problems.  19  there  any  other  country  in
 the  world  where  crores  of  people  from  the
 neighbouring  countries  infiltrate  and  sabo-
 taged  even  the  election  programmes?  That
 15  why  |  strongly  feel  that  the  borders  of  our
 country  should  be  sealed.
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 Now,  same  is  the  case  with  the
 refugees.

 SHRI  AMAL  DATTA  (DIAMOND
 HARBOUR)  :  These  are  two  entirely
 different  issues.  Why  are  you  bringing  all
 these  issues  into  this  debate?

 SHRI  ANNA  JOSHI  :  |  o०  agree  that
 the  problem  of  refugees  is  a  different  kind  of
 problem  The  Government  has  to  take
 appropriate  steps  to  see  that  in  the  country
 where  they  are  living.  their  rights  are  pro-
 tected  and  they  are  respecated.  Our  Gov-
 ernment  should  try  to  do  their  best  in  order
 to  tackle  these  problems.  We  have  to  take
 it  as  a  national  chalienge  and  the  Govern-
 ment  and  all  the  political  parties  and  81  the
 leaders  of  the  different  religious  groups
 should  come  together  and  evolve  the  best
 way  possible  to  solve  the  problem  of  pop-
 ulation  rise.

 15  they  are  brought  together.  then  a
 common  programme  for  family  planning.
 sealing  of  borders  and  also  for  creating
 good  atmosphere  in  different  countries  for
 Indians  could  be  undertaken.  ।  ।  1ं5  done.
 then  this  problemcan  be  tackled.  Thatis  my
 suggestion.

 SHRI  AMAL  DATTA(DIAMOND
 HARBOUR)  :  _  Sir,  |  think  every  speaker
 who  started  today  and  also  on  previous
 occasions  when  this  debate  was  taking
 place  had  said  that  this  a  very  serious
 problem.  ।०  fact.  they  said  that  this  is  the
 most  important  probiem  of  the  country  to-
 day.  But.  unfortunately.  after  many  years
 -|  have  been  in  Parliament  for  almost  eleven
 years  now  .  think  this  is  for  the  first  time
 that  this  topic  is  being  discussed  in  Parlia-
 ment.  So.  the  seriousness  which  the  Par-
 liament  attaches  to  this  problem  is  not  that
 much.  the  problem  is  considered  that
 serious,  then  this  probalem  should  have
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 been  discussed  in  every  Session  and  the
 Government  should  have  been  asked  to
 account  for  its  achievements  during  the
 intervening  period.

 What  we  are  Saying  today  and  what  the
 other  speakers  have  said  already  are  all
 known  to  everybody  for  a  long  time.  It  is
 known  for  the  last  forty  years  or  even  more.
 Infact,  inthe  First  Five  Year  Plan,  कं  1952,
 it  was  stated  that  the  population  problem  is
 one  of  the  biggest  problems  of  the  country.
 Subsequently,  every  Pian,  had  recognised
 this  problem.  in  the  Sixth  Five  Year  Plan,
 Government  had  said  that  one  of  the  main
 objectives  of  the  Plan  is  to  control  the
 growth  of  population  and  yet  the  Govern-
 ment  has  not  -been  able  to  control  the
 growth  of  population  .What  is  the  reason?
 The  Government  should  be  asked  to  give
 that  reason  to  this  House  as  to  whether  it  is
 a  policy  failure  or  whether  it  is  an  approach
 failure  or  whether  it  is  an  implementation
 failure.  lfso,  what  kind  of  rnonitoring  do  they
 do?  Why  diditfail?  Why  have  they  not  been
 able  to  achieve  reduction  in  population
 growth?  This  topic  may  again  come  up  for
 discussion  after  fifteen  years  or  so,  |  donot
 know.  But.  in  the  last  eleven  years.  no
 debate  had  taken  place  as  far  as  population
 problem  is  concerned.  There  should  have
 been  a  Paper  from  the  Government  ex-
 plaining  its  position  about  its  own  weak-
 nesses.  |  do  not  know  whether  Mr.
 Shankaranand,  who  has  been  the  Health
 Minister  for  not  very  long  time  knows  about
 the  seriousness  of  this  problem.  But,  as
 Chairman  of  the  Public  Accounts  Commit-
 tee,  |  had  given  a  Report  and  |  had  pointed
 out  the  weakness  of  implementation,  the
 weakness  of  the  design  for  irplemeniing  it
 and  various  other  aspects,  including  that
 the  Government  itself  had  said  as  its
 objectives.
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 Now,  the  Members  here  who  have
 been  speaking  said  that  coerctive  methods
 will  not  do  in  ०  democratic  country  like  India.
 Therefore,  other  methods  like  awareness,
 education  of  women,  health  of  mother,
 health  of  the  child,  reduction  of  infant
 mortality  and  so  on  are  necessary.  They
 have  been  recognised  to  be  so  forty  years
 ago  by  the  Government  itself.

 But  the  Government  either  has  not
 been  able  to  take  proper  steps  that  are
 necessary  or  the  Government  having  taken
 steps  has  failed.  Now,  some  of  these
 failures  have  been  pointed  out  in  that  Re-
 port,  which  have  mentioned,  which  |  have
 mentioned.  |  a0  not  know  whether  Mr.  B.
 Shankaranand  will  have  time  to  study  that
 Report  because  |  found  out  from  the  present
 Chairman  of  the  PAC  now  that  there  is  no
 Action  Taken  Report  on  that.  which  may
 mean  that  the  Government  has  not  given
 Action  Taken  Note  and  the  PAC  did  not  sit
 onit  to  consider  whether  the  action  taken  by
 the  Government  is  necessary  or  not.  So.
 this  is  the  way  the  Government  tackles  the
 problem.  This  actually  shows  why  this  has
 become  now  from  an  ordinary  problem
 which  it  was  in  1952  when  it  was  first
 recognised  an  intractable  problem  for
 India;  and  our  thinking  in  the  process  has
 become  stereotype.  We  have  come  to  a
 norm  of  two  children  in  1960.  We  are  still
 pursuing  that  norm.  Now,  in  the  60s,  there
 was  a  country,  China,  which  was  telling  us
 that  there  was  no  necessity  of  any  popula-
 tion  control,  any  birth  control;  that  was  what
 China  was  saying  ॥  505.0  and  60s.  But  they
 instituted  their  own  population  control,  birth
 control  programme  in  1970s.  ।0  spite  of  the
 fact  that  they  achieved  considerable  suc-
 cess,  they  have  recently  come  to  another
 idea,  thatis,  one  child  norm,  because  they
 feel  that  not  only  the  growth  of  population
 must  be  arrested,  but  it  has  to  be  reduced.
 We  have  not  got  on  to  that  thinking  yet.
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 although  |  understand  the  population  densi-

 ty  in  India  per  sq.  km.  is  twice  that  of  China.
 In  China,  the  population  density  is  1  10  per
 sq.  म.  |  am  giving  the  previous  figure  of
 1983;  that  is  a  figure  available  to  me.  In
 India,  itwas,  by  1981  census,  216-110and
 216.  Though,  the  Chinese  population  in
 absolute  term  is  certainly  more  than  India’s
 today.  But  they  have  got  ०  lasser  density  of

 population.  Their  growth  rate  has  gone
 down.  “  was  1.2  inthe  year  1980  as  against
 2.28  for  india  and  1.8  of  the  world.  So.  the
 Chinese  population  growth  in  the  80s  had
 gone  to  a  figure  of  below  the  world  average
 and  yet  after  that  they  have  gone  over  to  a
 norm  of  one  child  family.  Has  the  Minister
 thought  about  this?  Mr.  B.  Shankaranand,
 Sir,  will  you  please  listen  to  the  debate?
 This  is  the  importance  that  your  give  to  what

 people,  your  party  people  are  saying,  num-
 ber  one  problem  of  India.  You  will  not
 listen:  you  will  leave  it  to  the  juniors;  that  is
 exactly  what  was  the  findings  of  the  PAC
 that  this  problem  has  been  delegated  to  the
 junior  staff  of  the  Ministry;  that  ७  what  you
 have  been  doing.  The  population  growth  in
 India  remains  unabated:  it  goes  on  and  the
 crude  birth  rate  in  most  of  the  States  of  India
 has  not  fallen  barring  one  or  two  and  that
 also  notto  the  desired  level.  The  crude  birth
 rate  should  have  achieved  the  figure  of  21
 by  now:  and  it  15  around  30.  33.  The
 Government  has  a  Stereotype  policy  anda
 stereotyped  approach  for  the  whole  of  ।त-
 dia.  This  has  been  pointed  out  to  the
 Government  that  this  should  change  be-
 cause  India  is  a  very  vast  country,  itis  a
 country  full  of  diversity.  Religious,  cultural
 andethnic  tot  of  diversities  are  there.  There-
 fore,  the  approach  has  to  be  tailored  to  the
 needs  of  the  population  of  the  region  where
 you  are  working.

 Flexibility  is  the  prime  necessity.  Flex-
 ibility  क  designing  the  programme,  flexibil-
 ity  in  the  finances  required  to  be  spent  in
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 particular  areas.  They  have  done  nothing
 ‘so  faras  |  know  pursuant to  that  recommen-
 daiion.  ।  they  even  analyse  their  own
 statistics,  they  will  understand  what  is  the
 basic  problem  of  the  terminal  approach
 they  have  adopted  so  far.

 They  have  given  incentives  to  people,
 doctors,  to  others.  to  motivators  to  bring
 men  and  women  to  them  for  tubectomy  and
 vasectomy.

 Tubectomy  has  become  very  easy
 because  of  very  quick  operation.  because
 of  some  new  discovery  like  Laparoscopy.  |
 do  not  know  what  it  means  but  |  understand
 that  making  a  very-very  small  hole  and
 through  that  the  operation  can  be  one  ina
 matter  cf  few  minutes.  There  is  not  much
 danger  involved.  Very  good.  But  who  are
 the  people  on  whom  they  are  performing
 these  operations?  Their  own  statistics  show
 that  majarity  of  the  people  on  whom  they
 are  performing  these  operations  are  the
 women  of  the  age  group  of  30  to  44  years.
 which  is  a  menopause  age.  The  target
 group  of  women  are  of  15  to  45  years.  This
 is  a  30  years  span.  therefore.  the  quantity
 of  women  you  deal  with  is  very  large.

 if  they  can  tripple  the  money  they.  are

 spending  then  itis  very  good;  ifthey  cannot.
 then  with  that  money  also  they  can  focus
 their  attention  to  women  of  a  particular  age
 group  who  are  mostfacund.  Thatis  the  age
 group  of  19  to  29  years.  This  has  been
 pointed  out  to  them  that  this  is  the  age  group
 which  must  be  target.  They  have  not  done
 anything  to  change  the  target.  The  target
 still  remains  from  15  to  45  years  age  group.
 In  fact,  the  women  who  got  operated  have
 already  borne  3-4-5  children.  That  is  why
 the  programme  comes  to  a  naught.  They
 show  that  so  many  couples  have  been
 protected  but  the  protected  couples  came
 tothem  because  thev  did  not  want  any  more
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 children.  They  have  already  had  enough.
 Where  is  the  two-childredn  norm  here?

 They  do  not  even  analyse  their  own
 Statistics.  They  do  not  have  people  to  do
 that.  They  do  not  even  see  their  reports  that
 arecoming.  they  donot  compile the  reports
 which  come  from  the  districts.  The  total
 bureaucratic  stereo-typed  approach  is  a
 failure,  it  has  not  motivated  people.

 |  have  called  at  that  time  all  the  depart-
 ments  concerned.  They  also  know  that
 education  must  be  there.  rural  develop-
 ment  must  be  there.  All  these  departments
 must  have  an  integrated  approach  to  family
 planning.  Media  must  be  there.  What  has
 the  media  been  doing  in  1987  when  these
 people  were  examined?  The  media  people
 were  called  to  appear  before  the  PAC  and
 they  said  they  had  done  nothing.  Then  the
 Health  Department  was  asked  why  they
 were  not  doing  anything.  They  said  the
 Doordarshan  wants  money  at  the  commer-
 cial  rates  and  that  they  did  not  have  funds
 to  pay  them  at  those  rates.  ॥  was  very  high.

 We  asked  the  Doordarshan  people  not
 to  charge  anything  from  them  and  after  that
 they  started  giving  small  skits  of  two  min-
 utes  and  nothing  more  than  that.  They  have
 not  generated  the  awareness  which  they
 could  have  generated  amongsi  the  people
 of  the  gangers  of  population,  of  the  benefits
 of  having  a  planned  spacing  of  children  and
 not  to  have  more  than  two  children.  They
 have  not  spread  this  message.

 They  have  not  spread  it  through  the
 electronic  media  which  is  within  their  control
 they  have  not  spread  ॥  through  the  other
 media  and  they  have  done  nothing  to  start
 education  for  people  in  general.
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 Indeed  even  for  school  children  the
 Planning  Commission  had  stated  in  the
 Fifth  Five  Year  Plan  that  they  should  start  an
 educationa!  programme  on  sex  for
 reducating  population  Nothing  has  been
 done.  So,  this  Government  has  failed  in  its
 policy  towards  population  or  क  appreciating
 the  danger  of  increase  in  population.  What
 has  to  bbe  done?  Women  have  to  be
 educated.  there  must  be  employment  op-
 portunities  for  women,  women’s  health
 must  be  improved.  child  mortality  must  be
 reduced;  everything  is  known.  But  nothing
 has  been  done  to  coordinate  these  efforts
 and  of  the  deapartments  of  the  government

 Even  in  the  Health  and  Family  Planning
 Departments  they  00  not  coordinate  their
 activities.  That  is  why  they  are  a  total
 failure.  They  are  all  going  in  different  direc-
 tions.

 So,  whatever  mony  is  spent  with  this
 kind  of  an  attitude.  with  this  kind  of  uncoor-
 dinated  approach  will  be  a  waste.  We  can
 recommend  that  the  Government  should
 spend  more  money.  But  they  have  to
 change  the  way  they  are  implementing  the
 programme.  The  programme  design  has  to
 be  very  flexible.  People  have  been  saying
 that  because  of  the  Hindu  culture  by  which
 they  mean  that  the  son  must  do  mukhagni
 and  all  that  buisness:  because  of  that  they
 wantason.  That  may  be  put  forward  as  the
 reasonnow.  Buthowisitthatin  Kerala  even
 in  the  Hindu  families  they  forego  their  son?
 How  is  it  that  in  Tamil  Nadu  they  can  do  it?
 infour  States  of India.  Bihar,  Uttar  Pradesh,
 MadhyaPradesh  and  Rajasthan  the  birth
 rate  is  still  hovering  around  40.  These  are
 the  four  States  and  they  are  called  by
 demographers  by  their  initials  as  BIMARU
 States,  thatis,  sick  States.  In  these  States
 there  are  more  Hindus  than  in  the  other
 States.  Family  Planning  has  been  effective
 in  Gujarat,  Maharashtra,  Haryana.  Punjab
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 as  also  in  Kerala  and  Tamil  Nadu.  So,  why
 is  it  not  effective  in  these  four  States?  We
 have  not  been  able  to  reach  the  people.
 These  are  big  States.  So,  the  problems  are
 probably  more.  ॥  any  case,  the  design  of
 the  programme  has  to  be  flexible.  The
 Government  should  reach  the  people  for
 the  programme  to  be  really  effective.  That
 has  not  been  done.

 |  would  like  the  hon.  Minister,  if  ne
 cares,  to  read  up  the  recommendations  of
 the  PAC  Report  of  1987-88  and  to  tell  us  in
 his  reply  |  do  not  Know  when  that  will  be
 what  they  have  done  pursuant  to  that.  ।  1ं
 his  duty  to  do  so.  Also,  he  may  clarify
 whether  they  have  at  all  been  thinking  in
 terms  of  the  one  child  norm,  because  today
 India’s  problem  has  become  such  that  un-
 less  we  take  drastic  steps  |  o०  not  say  that
 ifone  child  norm  is  there then  the  pooulation
 reduction  will  take  place  immediately  be-
 cause  our  demographic  structure  is  such
 that  women  of  child  bearing  age  are  in  very
 large  numbers  now  we  cannot  immediate-
 ly  start  reduction  of  population  at  all.  Their
 role  in  population  control  will  be  more  and
 today  we  cannot  do  it  in  remote  areas  in
 may  places.

 Coming t.  the  disincentives. there  have
 to  be  disincentives.  There  has  to  be  come
 kind  of  coercion.  |  am  not  saying  that  the
 Government  should  do  it  only  by  coercion.
 The  Government  may  do  all  these  things.
 education,  health,  everything.  But  they
 have  also  to  have  some  coercion,  some
 disincentive,  without  which  we  cannot  make
 the  people  workor  make  them  follow  the
 norms.

 The  Government's  bureaucracy  can-

 ८०  1.0  all  byitself.  Itis  avery  large  country.
 Population  cannot  be  controlled  by  bureau-
 Cracy  alone.  There  are  Non-Governmental
 Organisations.  ।  they  are  not  already  in  the
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 field,  the  Government  has  to  create  them,
 promote  them  and  work  through them.  They
 are  one  with  the  people.  They  can  work  with
 the  people  much  better.  The  Government
 has  done  nothing.  They  have  created  a
 structure  where  they  have  appointed  some-
 one  as  a  Gram  Sevika  or  something.

 He  works  for  Rs.  50  or  Rs.  150.0  or  some-
 thing  like  that.  By  and  large,  his  salary  has
 been  increased.  Insome  States  like  Bengal,
 they  had  become  regular  employees  of  the
 Health  Department.  There  are  about  one
 and  a  half  lakh  Gram  Sevaks.  This  is  the
 kind  of  a  thing  which  happens  if  you  only
 depend  on  Government  or  Government
 controlled  people.  You  must  go  in  for  peo-
 ple's  participation  and  you  must  go  to  the
 Non-Governmental  Organisations.  |  o0  not
 think  the  Health  Department  has  done  any-
 thing  either  in  the  family  welfare  orin  preven-
 tive  health.  That  is  what  they  should  do.
 Otherwise,  we  Can  never  have  the  kind  of
 the  health  structure.  the  demographic  struc-
 ture  and  the  family  birth  contro!  that  you
 want,

 Sir.  the  whole  attitude  of  the  Depart-
 ment  15  to  much  bureaucratic.  It  has  to  be
 changed.  They  should  look  around  and  see
 how  other  countries  work.  It  cannot  be
 centralised.  The  whole  initiative.  even
 today.  is  centralised  in  Delhi.  Itis  supposed
 to  work  through  the  State  Governments
 which  are  having  a  network  of  PHCs  and  all
 that.  Even  then.  the  initiative  and  the
 thinking  and  everything  are  centralised  in
 Delhi  and  they  set  the  pattern  and  they
 dictate  the  design.  This  attitude  must  change.
 So,  |  hope.  the  hon.  Minister.  Shri
 Shankaranand,  with  give  a  proper  reply.

 KUMARI  FRIDA  TOPNO  (Sundargarh):
 Mr.  Deputy-Speaker,  Sir.  the  population

 growth  today  is  the  matter  of  global  concern.
 India  being  the  second  most  populous  coun-
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 try  in  world.  next  to  China  with  very  limited
 resources  for  its  people  attracts  the  imme-
 diate  concern  of  this  august  body  for  an
 immediate  but  far  reaching  programme  ori-
 ented  action.

 The  Government  of  India  in  the  past
 have  taken  up  many  devices  to  check  the
 growth  in  population.  But  often  this  has  not
 been  accepted  by  the  peopie  specially  in  the
 rural  areas.  As  a  result  of  which  our  popula-
 tion  control  mission  has  not  achieved  its
 target.

 The  most  important  factor  for  popula-
 tion  control  is  our  education.  Though  our
 Constititution  provided  in  the  Directive  Prin-
 ciples  of  State  Policy  to  provide  free  and
 compulsory  education  to  all  upto  the  age  of
 14  years.  we  have  immensely  failed  in  this
 regard.  Hundreds  of  thousands  of  villages
 do  not  have  primary  schools  tilltoday.  Hun-
 dreds  of  schools  in  the  of  villages  do  not
 have  teachers.  Those  which  have  the  (68011
 ers  are  hardly  attend  the  schools.  Education
 alone  wil!  solve  our  population  problems
 The  illiterate  parenis  go  for  more  children  for
 their  livelihood.  This  notion  of  the  parents
 could  be  removed  only  by  educating  them.
 The  best  example  being  the  State  of  Kerala
 which  has  the  highest  percentage  of  literacy
 and  the  lowest  rate  of  growth  in  population.
 My  appeai  tothe  Government,  therefore.  is
 to  formulate  a  National  Policy  for  providing
 education  to  all  with  particular  emphasis  to
 rural  population.  The  second  major  factor
 for  population  growth  is  our  policy  on  health
 care.  We  have  hardly  provided  primary
 health  services  to  our  villages.  Hundreds  of
 people  in  the  Villages  still  depending  on  the

 age  old  traditional  medicines  for  their  surviv-
 als.  Health  Centres  are  to  play  a  pivotal  role
 क  our  population  control.  They  are  to  advise
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 the  parents  if  they  have  more  than  two
 children  in  the  family.  Our  mothers  are  not
 taken  care  of  during  delivery.  Ourinfants  die
 unattended  and  as  aresult,  infant  death  rate
 in  Orissa  is  the  highest.

 To  check  the  growth  rate  in  population
 we  must  provide  primary  health  centre  at
 least  to  every  Panchayat  with  a  doctor.

 Thirdly,  we  have  to  give  more  empha-
 sis  on  Integrated  Child  Development  Servic-
 es  and  other  child  welfare  and  the  protection
 of  mother  programme.  Every  Block  of  our
 country  must  be  brought  under  ICDS
 programme.  ICDS  Zonal  headquarters  to
 be  set  up  and  their  functions  be  brought
 under  the  direct  control  of  the  Central  Gov-
 ernment.  More  funds  be  made  available
 and  the  organisation  be  more  activise  iv
 educate  the  rural  mothers.  Employment
 and  earning  of  bread  for  the  family  have
 beena  notion  among  uneducated  parents  in
 the  villages.  In  order  to  counteract  this
 notion.  we  need  more  training  facilities  and
 job  opportunities  in  villages.  In  the  recent
 past.  big  industries  on  the  initiative  of  the
 Government  as  well  as  the  private  concern
 are  coming  up  tn  the  villages.  Thousands
 are  getting  employment  but  mostly  urban
 people  are  benefitted.  The  unemploymnent
 among  tural  youths  is  increasing  as  before
 the  setting  up  of  industries  we  have  not
 prepared  them.  ॥  15.  therefore,  required
 that  Industrial  Training  Institutes  in  rural
 area  should  be  opened  so  that  the  job
 opportunities  to  the  rural  youth  is  available.
 The  more  number  of  youths  getting  employ-
 mentin  the  villages  will  change  the  tradition-
 al  notion  among  the  parents.

 |  would.  therfore.  request  the  Govern-
 ment  to  give  a  serious  thought  to  this  prob-
 lem  the  nation  is  facing  today.
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 SHRIMAT!  GEETA  MUKHERJEE  (
 Panskur)  :  Mr.  Deputy  Speaker,  Sir,  |
 thank  you  for  allowing  me  to  speak.

 Now  |  think,  inmy  own  right  |  am  one
 of  those  who  are  absolutely  capable  of
 speaking  on  this  subject  because  |  have  not
 added  even  one  single  person  in  our  popu-
 lation  growth.  Now,  why  |  am  saying  this
 because  |  was  listening  to  all.  But,  |  would
 like  totell  you  that  because  of  the  fact  that
 |  have  no  children,  as  early  as  in  1953  when
 |  was  the  MLA  of  a  Constituency  in  West
 Bengal,  it  was  the  village  women  who  called
 me  and  asked  me,  ‘Didi,  since  you  do  not
 have  any  children  and  |  was  much  younger
 at  that  time  there  must  be  a  way.  Can  you
 please  teach  us’?  |  arranged  the  Family
 Planning  Camp  in  1953  in  West  Bengal.
 Why  |  am  saying  this  because  whenever  we
 speak  about  family  planning  business,  often
 the  main  emphasis  is  on  women.  Here,  |
 absolutely  differ.  ।  wish  that  more  of  my
 colleagues  would  have  been  here.  Really
 speaking,  women  are  more  anxious to  have
 less  children  than  the  men.  This  is  my  direct
 experience  of  working  among  the  village
 women  for  along  time.  This  is  the  first  point
 that  |  wanted  to  make.  Therefore,  in  any
 Population  Policy  that  you  make,  your  first
 target  must  be  men  and  then  women.  Oth-
 erwise,  you  will  not  be  able  to  do  anything.

 Secondly,  anew  theory  has  come  from
 the  West.  One  theory  is  coming  that  popu-
 lation  growth  has  nothing  to  do  with  the  siate
 of  economic  affairs  in  the  country.  This
 dangerous  theory  is  being  propagated  by
 the  western  world  in  order  to  achieve  their
 own  interests.

 |  think  every  hon.  Member  here  would
 agree  on  this  point  that  population  growth
 has  a  direct  bearing  on  the  economic  affairs
 of  the  country.  Everyone  has  spoken  also
 on  that.  |  do  not  want  to  go  on  repeating  the
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 same  thing.  If  we  have  to  have  success  in
 future  in  family  planning  programmes.  the
 questions  of  health  care,  education,  and
 employment  both  of  men  and  women  are
 deifinitely  the  factors  in  this  campaign.  ।  is
 true  that  we  have  achieved  very  little  suc-
 cess.  |  know  the  hon.  Minister  will  give  the
 figures.  The  figures  are  with  me,  |  do  not

 want  to  pester  anybody  with  the  figures.  But
 then  the  success  achieved  is  very  little.  We
 have  to  admit  it.  ।  seems  to  me  one  of  the
 reasons  of  achieving  little  success  is  as  |
 said  that  there  must  be  a  change  in  the
 perception  itself.  ॥  ७  true  and  very  impor-
 tant  that  economic,  cultural  and  social
 conditions  for  the  whole  society  must  be
 changed.  if  we  really  want  to  achieve  our
 population  control  seriously.

 At  the  same  time,  |  also  see  what  is
 happening  nowadays.  There  -७  the  question
 of  early  marriages.  |  am  seeing  that  even  in
 relatively  more  advanced  places,  early
 marviages  have  started  taking  place.  Why  is
 itso?  People  are  afraid  of  dowry.  Who  is
 fighting  against  dowry?  Nobody.  There-
 fore,  this  particular  type  of  factors,  which
 may  not  be  just  laying  before  your  eyes,
 have  tobe  specially  found  out  and  our  hands
 must  be  laid  on  that.

 |  agree  that  many  of  the  points  have
 been  made  by  my  hon.  friends  anc  that  is
 why  |  am  not  just  repeating  them.  While
 supporting  them,  |  am  trying  to  bring  this
 angle  that  the  entire  family  planning
 programme  has  to  get  this  special  angle  if
 we  want  to  succeed  in  today’s  situation.

 Just  now,  my  friend,  Shri  Amal  Datta.
 spoke  that  laproscopy  has  become  very
 easy  and  so  laproscopy  can  be  done  on
 younger  women  and  they  should  be  made
 the  target  group.  While  |  know  that
 laproscopy  has  become  very  easy,  if  you
 make  the  younger  women  only  the  target
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 group  and  notthe  men,  itis  not  correct.  The
 men  will  be  first  to  produce  children.  This  is
 my  experience.
 approach  is  really  lacking  in  the  whole  of  our
 direction  of  the  policy.  This  is  one  point.

 Secondly,  |  fully  agree  that  if  we  have
 to  have  proper  family  planning  the  govern-
 mental  organisations  have  to  take  all  the
 necessary  steps  as  has  been  pointed  by
 many  friends  who  said  about  coordination  of
 different  Departments.  shedding  the  bu-
 reaucratic  attitude  and  also  about  economic
 decisions  etc.  |  would  like  to  say  that  it  is
 really  a  very  big  social  probiem.  ‘  is  a
 multidimensional  social  problem.  ॥  ७  not
 just  an  economic  problem.  The  economic
 problem  is  the  most  important  factor.  But
 this  multidimensional  sociai  propiem  has  to
 be  dealt  with  in  that  multidimensional  way
 and  for  that  |  fully  believe  that  uniess  we  all
 -menand  women  together,  and  particularly
 the  men  do  not  take  initiative  in  reducing
 the  family,  we  shall  not  be  able  to  doit.  This
 is  my  strong  observation.

 |  have  already  covered  most  of  the
 things.  !  will  be  covering  two  more  points
 quickly.

 (19.00  hrs)

 Sir.  another  thing  is  media  and  ।  19  very
 important.  Everyday  in  the  morning,  in  the
 teievision,  a  Population  Clock  is  shown
 which  shows  how  much  population  is  क-
 creasing  per  minute.  That  clock  appears
 and  diappears  before  anybody  starts  under-
 standing  anything.  Is  this  the  way  of
 propagating  the  family  planning  messures/
 Surely,  thisis  not  the  way.  Television  should
 go  along  way  in  motivating  the  people.  |  do
 not  think  we  are  giving  importance  to  the
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 mass  media,  thatis,  television  which  is  not
 even  penetrating  in  the  villages.  Similarly,
 radio  also  goes  to  the  villages.  How  much
 time  do  we  allotto  popularise this  issue.  This
 should  be  dealt  with  in  a  multi-faceted  way.

 |  fully  agree  that  this  cannot  be  done  only  by
 the  Government.  The  Government  has
 many  more  things  1e  do.  The  Government
 ultimately  formulates  the  policy,  but  |  fully
 agree  that  this  should  have  been  through
 over  long  back  as  early  as  1950  if  the  village
 women  wanted  a  camp.  Why  are  we
 discussiong  this  in  1993?

 Then,  this  incentive  which  is  given  is
 not  reaching  the  proper  people.  ।  anybody
 is  brought  from  the  village,  then  an  interme-
 diary  comes  and  takes  the  money.  He  tells
 that  this  person  has  been  opeated  upon.
 The  Minister  must  take  note  of  the  fact  that
 a  lot  of  bogus  figures  are  given  and  a  lot  of
 money  is  not  properiy  spent  and  the  money
 is  taken  by  the  middlemen.  Have  you  ever
 checked  up  that?  Have  you  ever  gone  into
 this?  {do  not  think  you  have  gone  into  this
 aspect.  But.  this  is  what  is  being  done  in  the
 villages.  This  is  another  very  important
 aspect  which  should  have  been  attended  to
 properly.  but  we  have  not  done  so.  This
 point  has  been  raised  by  many  people  in
 many  fora.

 Then,  for  getting  the  assistance  of  the
 Non-Governmental  Organisations,  |  would
 say  the  initiative  is  very  little  uptil  now.
 Whatever  Organisation  we  are  working  we
 get  involved  init.  For  properly  involving  the
 Non-Governmental  Organisations,  if  you
 give  incentives  to  them,  propably  you  will
 have  better  results.  This  aspect  should  be
 taken  into  consideration.  |  am  not  saying
 that  the  Non-Governmental  Organisations
 will  act  only  on  your  incentive,  but  then  this
 should  be  thought  over.

 Regarding  the  “one  childਂ  norm,  some-
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 time  back  Shrimati  Taradevi  Siddhartha
 called  a  meeting  of  women  Members  of
 Parliament  and  |  was  one  of  those  who
 proposed  this  “one  childਂ  norm  in  that  meet-
 ing.  Some  of  the  women  supported  me  but
 then  the  whole  Department  andthe  majority
 of  the  Members  who  were  sitting  there
 came  to  the  conclusion  that  in  our  country,
 “one  childਂ  norm  is  not  quite  possible  at  the
 moment,  because  we  have  not  be  able  to
 implement  the  “two  childrenਂ  norm  itself
 properly.  But,  this  is  an  advance  idea for  the
 future  which  we  should  start  projecting  from
 now  onwards.  |  am  not  saying  that  we
 snould  take  punitive  measures  immediately
 ontheਂ  one  childਂ  norm,  but  this  idea  should
 be  projected  because  these  things  take  a
 long  time  to  go  down  below.  We  have  totake
 that  kind  of  attitude.

 For  example,  in  China,  |  asked  the
 Chinese  friends  when  |  went  there  last  year
 as  to  what  do  they  feel  about  the  one-child
 norm.  They  told  me  that  in  the  villages  they
 were  not  able  to  take  punitive  measures  but
 in  the  town  they  had  started  taking  punitive
 measures.  This  also  has  to  be  flexible.  This
 15  my  understanding  and  you  have-to  see
 wnere  you  will  take  punitive  measures  and
 where  you  will  not  take  punitive  measures.
 it  will  very  much  depend  on  the  socio  eco-
 nomic  conditions  of  the  area  and  of  the
 people  concerned.

 Theretore,  |  would  conclude  by  saying
 that  this  population  control  policy  has  many
 tacets.  |  wish  the  government  should  very
 seriously  consider all  these  facets  and  make
 the  policy  as  quickly  as  possible.  Time  is
 already  running  short.  We  should  have
 much  ahead  of  the  time.  We  should  not  lag
 Dehind  any  more  in  really  taking  this  thin
 pretty  seriously.

 SHRI  P.G.
 (Gobichettipalyam)

 NARAYANAN
 Mr.  Deputy-
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 Speaker,  Sir,  soon  after  we  attained  inde-
 pendence,  the  newly  constituted  Plarining
 Commission  while  formulating  the  first  Five
 Year  Plan  recongnised  the  importance  of
 laying  down  sound  population  policy  a  pro-
 vision  of  Rs.  6.5  million  was  allotted  at  that
 time  for  the  family  planning  programme.
 From  that  time,  India  became  the  first
 country  in  the  world  to  launch  officially  fertil-
 ity  control  programme.  Since  then,  every
 Planhas  made  changes  onthe  policy.  divised
 differenct  strategies  including  clinic-based
 approach,  community-based  approach  and
 also  special  attention  for  90  poor  performing
 district  approach.  We  have  adopted  so
 many  projects  and  strategies.  The  provision
 of  funds  also  in  the  Eighth  Plan  was  exactly
 10  times  as  much  as  the  First  Plan  There
 has  been  no  shortage  of  strategies  in  our
 plans.  But  the  sad  fact  remains  that  the
 long-term  goal  of  achieving  birth  of  21  per
 thousand  which  was  proposed  to  be  reached
 by  2,000  A.D.  in  the  national  heal  policy
 statement  of  1983  is  being  progressively
 postponed  in  every  five  year  plan  to  another
 five  years.  This  is  the  position.

 The  1991  census  has  strongly  high-
 lignted  the  consequences  of  overall  failures
 of  family  planning  programmes  in  terms  of
 regulating  the  population  explosion.  The
 1991  census  figures  represent  23.56%
 growth  rate  over  1981  figures.  It  is  casnal
 mentioned  that  by  about  2035,  the  popula-
 tlon  would  exceed  1.5  million  and  would
 thereafter  exceed  the  Chinese  figure.  At
 present,  the  population  increase  at  the  rate
 of  40  per  minute  and  1.20  crores  per  year.
 After  every  three  month,  India  ७  producing
 one  Israel  and  after  every  six  months,  India
 is  producing  one  Switzerland  and  after  ev-
 ery  year,  India  produces  one  Australia.  This
 is  the  position.

 Our  popuiation  is  about  17%  of  the
 world  population,  being  the  second  largest
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 in  the  world.  We  will  have  one  consolation,
 namely  that  hereafter  we  will  always  first  in
 at  least  one  achievement.  that  is,  popula-
 tion  growth.

 The  economic  development of  our  coun-
 try  depends  very  much  on  the  size,  nature,
 andthe  composition  of  its  population.  Itisan
 important  factor  of  economic  growth.  Like
 physical  resources,  we  have  got  vast  hu-
 man  resources.  The  progress  of  a  country
 is  Somuch  dependent  on  the  people  living  in
 it,  that  without  a  proper  survey  of  the
 different  aspects  of  population.  no  further
 plan  could  be  drafted  properly.  Aithough  we
 have  made  considerabie  progress  during
 the  last  40  years  in  the  industrial  and  agricul-
 tural  sectors,  yet  even  the  green  revolution
 now  is  not  going  to  produce  comparable
 foodgrains  to  keep  pace  with  the  population
 growth.  Today  we  are  exporting  foodgrains
 but  our  people  are  still  under-nourished.
 They  cannot  even  afford  to  buy  food  and,
 therefore.  we  have  a  small  surplus.  The
 pressures  upon  food  are  going  to  increase
 and  the  benefits  of  our  economic  develop-
 ment  during  the  last  40  years  have  already
 been  diluted  as  a  result  of  population  explo-
 sion.  The  fact  is  that  the  nation  has  not  paid
 enough  attention to  it.  So.  the  tragedy  is  that
 the  whole  policy  has  become  derailed  and
 idstorted  and  instead  of  becoming  the
 centrepiece  of  our  economic  development,
 things  became  so  bad  that  nobody  would
 practice  family  planning.  Even  the  name  of
 the  Ministry  was  changed  from  Family  Plan-
 ning  to  Family  Welfare.  People  become
 allergic  to  the  very  word  family  planning  and
 all  political  without  exception  virtually  ig-
 nored  the  population  control  except  to  pay
 lip-service  to  it  मं  their  manifestos.  The  basic
 point  that  needs  to  be  made  is  that  were  in
 a  disastrous  situation  as  far  as  population  is
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 concerned  and,  therefore,  we  have  to  make
 urgent  and  concerted  efforts  to  bring  down
 the  increasing  rate  of  population.

 The  first  thing  that  is  needed  is  a  break-
 througn  in  contraceptive  technology.  ।  we
 can  put  up  our  own  satellites  if  we  can
 develop  missiles,  why  our  scientists  have
 not  been  able  to  make  a  break-through  in
 contraceptive  technology  also?
 country,  the  Indian  medical  companies
 couldachieve  a  break-through  in  contracep-
 tive  technologies.  it  could  be  an  extra-
 ordinary  thing  andto  achieve  this,  the  indus-
 trial  and  commercial  comunity  is  into  inter-
 act  with  the  scientists  on  this  important
 aspect.

 fom  out

 The  second  major  pointis  that  we  should
 concentrate  much  more  than  we  have  been
 doing  on  female  literacy.  There  is  a  very
 close  co-ordination  between  fertility  and  fe-
 male  literacy.  When  the  latter  goes  up,  the
 former  goes  down.  When  female  literacy
 rate  goes  up.  the  fertility  rate  would  definite-
 ly  go  down.  This  fact  is  so  well-established
 now  that  it  is  known  throughout  the  world.
 Here  is  27  area  in  which  we  have  got  io  work
 very  hard.  Women  must  be  associated  at
 alllevels  in  any  family  planning  or  population
 control  programmes.

 Welfare  of  children.  maternal and  health-
 care  are  abosolutely  necessary for  ensuring
 lower  fertility.  Whenever  children  are  well-
 looked  after  and  the  mortality  rate  falls,  the
 fertility  rate  also  falls.  Therefore.  ther
 Integrated  Child  Health  Care  Programme  is
 extremely  important.

 The  Tamil  Nadu  Government  has  re-
 cently  launched  the  Integrated  15-Point
 Programme  in  the  name  of  our  Chief  Minis-
 ter  to  ensure  cent  per  cent  health  and
 welfare  of  children.  ॥  l  better  for  the  other

 States  also  to  follow  this  child  welfare  scheme
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 to  bring  down  the  mortality  rate  of  the  chil-
 dren.  In  fact,  Tamil  Nadu  stands  first  in
 implementing  the  Family  Planning
 Programme  successfully.

 Then,  |  want  to  point  out  one  other
 thing.  There  should  be  some  old-age  insur-
 ance  orpension.  People  say  that  everybody
 should  have  only  two  children  whether it
 includes a  boy  ornot.  Generally,  people  ask
 one  question  :  When  the  girls  get  married
 and  go  away,  who  is  actually  going  to  look

 after  those  people  when  they  are  old  पं  age?
 Certainly  it  is  a  valid  question.  The  only  way
 to  deal  with  it  is  to  have  some  kind  of  an  old-
 age  pension  for  the  people  who,  after  60  or
 65  years  cannot  work,  so  that  they  are
 convinced  that  there  is  some  sort  of  a
 safety-net  available  to  them  even  if  they  do
 not  have  a  male  child.

 Fourthly,  apart  from  our  prevailing  laws,
 amass  movement  is  required  for  population
 control.  Itis  not  something  that  can  be  done
 merely  by  the  Government  or  by  adopting
 the  population  policies  orlaws  in  Parliament.
 ।  1ं  no  use  simply  talking  about  it  in  the
 urban  areas  because  in  any  case  small
 family  norms  are  much  more  popular  there.
 ॥ 15  really  the  rural  population  which  must  be
 involved  in  this  scheme.

 It  is  now  being  discovered  by  experts
 that  the  Family  Planning  Programme  is  con-
 ceptually  unsound  and  flawed.  ।  was  mainly
 due  to  the  unsuccessful  implementation  of
 the  minimum  needs  programme  as  also  the
 failure  to  implement  the  compulsory  primary
 education.  ।  the  mean  time,  population
 has  gone  up  like  anything.  For  this,  the
 government  ०  the  political  parties  are  not  to
 be  blamed.  Itis  also  the  responsibility  of  the
 citizens  of  India.  Have  they  asked  the  State
 or  the  political  parties  for  any  concerted
 efforts  to  stem  the  birth  rate?  Have  the.
 observed  any  bandh  or  organised  any  |  111
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 test  march  against  the  rising  population  as
 they  are  organising  frequently  strikes  against
 price  rise  or  corruption  etc.?  Have  the
 newspapers  or  the  periodicals  a  regular
 column  on  population  control?  No.  Many
 seminars  and  meetings  are  organised  by
 the  intellectuals  but  hardly  any  of  them  on
 population.  How  many  Deans  or  Vice-
 Chancellors of  our  University  have  taken  the
 initiative  to  begin  courses  on  India’s  popula-
 tion  dynamics?  This  national  apathy  to-
 wards  a  serious  problem  is  appalling.

 With  these  words,  |  conclude.

 MR.  DEPUTY-SPEAKER  :  Next.  |
 call  Shri  Gopinath  Gajapathi  to  speak.

 SHRI  MANI  SHANKAR  AIYAR
 (Mayaladuturi)  :  Mr.  Deputy-Speaker.  Sir.
 just  before  he  speaks,  |  just  want  to  draw  the
 House's  attention  to  the  fact  that  there  is
 some  sort  of  a  record  that  not  one  member
 of  tne  Press  is  sitting  in  the  Press  Gallery.
 This  is  the  importance  that  the  media  is
 attaching  to  what  we  regard  as  a  crucial
 issue  before  the  nation.  Thank  you..

 SHR!  GOPI  NATH  GAJAPATHI
 (Berhampur)  :  Sir.  thank  you  for  giving  me
 this  opportunity  to  speak.  Indeed.  the
 world's  population  is  growing  at  a  monthly
 rate  equivalent  tothe  size  of  London  city  and
 is  set  to  trigger  an  urban  population  crisis.
 Every  year.  almost  90  million  people  are
 being  added  to  the  world  population  of  over
 five  billion.  Over 80  million  of  these  addition-
 al  people  per  year  will  be  born  in  the  less
 developed  countries.  The  key  question  is
 how  this  population  growth  is  going  to  influ-
 ence  the  development  of  these  countries
 and  aspecially  their  quality  of  life.  employ-
 ment  opportunities,  health  and  educational
 system.

 The  massive  increase  in  global
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 populationis  a  recent  phenomenon.  But
 despite  a  pledge  made  at  the  United  Nations
 Population  Fund  meeting  in  1989,  to  con-
 tribute  some  nine  billion  dollars  a  year  to
 population  programmes.  Governments  cur-
 rently  spend  just  4.5  billion  dollars  a  year.
 The  sum  is  equivalent  to  three  weeks  United
 States  military  spending  and  less  than  what
 the  US  spend  on  hallween  constumes  in
 1992.  What  is  also  disguised  by  these
 figures  if  that  three-quarters  of  the  money  is
 raised  by  the  developing  countries  them-
 selves.

 In  Asia,  between  one  quarter  and
 three-quarters  of  all  families  nowlive  in  slum
 or  squatter  settlements.  ।५  is  estimated  that
 by  the  end  of  the  century  the  figure  will  have
 risen  to  60  per  cent.  Cities  like  Tokyo,  that
 have  expanded  into  the  world’s  largest  city
 in  the  space  of  a  few  decades,  are  now
 teeterning  on the  brink  of  crisis.  While  Japan
 rode  the  wave  of  its  economic  boom,  it  was
 able  to  sustain  the  city’s  explosive  growth.
 But,  now  infrastructure  problems  and  the
 spectre  of  recession  are  threatening  the

 city’s  fragile  equilibrium.  The  city  willhave  to
 shoulder  the  extra  burden  of  another  4.9
 billion  inhabitants  before  2010.0  A.D.,  putting
 the  total  population  close  to  30  billion.

 Not  turning  to  India.  according  to  the
 final  figures  of  the  1991  census,  the  popu-
 lation  of  India  was  846.3  million  on  1st
 March,  1991  as  against  683.3  million  in
 1981.  Thus.  the  absolute  addition  to  the
 population  in  the  decade  of  1981-91  was
 163  million,  which  is  almost  equal  to  the
 population  added  during  the  three  decades
 1931-41,  1941-51  and  1951-61.  The  annu-
 al  average  exponential  growth  rate  of  pop-
 ulation  has  marginally  come  down  from  2.22
 per  cent  during  1971-81  to  2.14  per  cent
 during  1981-91.  Another  important  feature
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 of  the  1991  census  was  that  the  sex  ratio,
 number  of  females  for  every  1000  males,
 which  was  934  in  1981  declined  to  927  in
 1991.  The  high  growth  of  population  is  over-
 shadowing  the  achievements  thatthe  nation
 has  made  on  the  economic  front.  Every  year
 around  17  million  people  are  added  to  the
 population,  which  needs  additional  resourc-
 es  for  clothing,  housing,  food,  education,
 health,  schooling  etc.  With  2.4  per  cent  of
 the  world  land  area,  India  is  presently  sup-
 porting  16  per  cent  of  the  world  population.

 At  this  rate  of  growth,  soon  India’s
 population  will  cross  the  staggering  total  of
 900  million  people.  By  the  year  2035.0  A.D.  it
 is  predicted  that  India  will  have  the  dubious
 distainction  of  becoming  the  most  populous
 country  in  the  world,  surpassing  China’s
 total  as  well.  |had  highlighted  these  startling
 facts  in  an  international  forum  also  last  May.
 There,  |  had  stressed  that  when  such  a
 situation  is  reached.  it  will  be  no  longer
 India’s  problem  alone.  It  will  then  become  a
 global  issue,  as  there  will  be  mass-scale
 migration  from  India  to  the  lesser-popula-
 tion  countries,  putting  pressure  on  their
 diminising  resources  for  the  very  survival  of
 mankind.

 The  issue  of  education  as  a  means  of
 empowering  women  drives  home  the  point
 that  unless  women,  constituting  50  percent
 of  the  world  population  are  educated.  the
 overall  social  and  economic  development  of
 the  country  would  remain  retarded.  The  key
 issue  of  greater  mobilisation  of  both  internal
 and  external  resources  for  basic  education
 calling  for  restructuring  budgets  to  provide
 higher  allocation  of  resources  for  education.

 ।  is  generally  acknowledged,  despite
 its  centrality,  female  education  remains
 neglected  with  girls  accounting  for  81  million
 of  the  130  million  “out  of  schoolਂ  children,
 while  two-thirds  of  the  estimated  948  million
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 illiterate  adults  worldwide  are  women.  While

 some  progress  had  been  made  in  the  enrol-
 ment  of  girls,  pronounced  gender  gaps  still
 persist  in  all  regions,  with  the  exception  of
 Latin  America.  At  present,  one  out  of  three
 adult  women  cannoi  read  or  write,  com-
 pared  with  one  out  of  five  adult  males.
 Studies  had  confirmed  that  countries  which
 made  higher  allocation  for  women’s  educa-
 tion,  experienced  higher  economic  produc-
 tivity,  lower  fertility  rates,  lower  infant  and
 maternal  mortality  and  improved  levels  of
 life  expectancy  for  both  men  and  women.
 For  instance,  evidence  indicated  that  each
 additional  year of  schooling  of  mothers  trans-
 lates  into  a  decline in  child  mortality,  ranging
 from  5  to  10  percc  ot.  ५  time  to  put  literacy
 and  education  within  the  reach  ofall  girls  and
 women.  This  could  be  done  by  reducing  the
 cost  of  sending  girls  to  schools  through  the
 provision  of  schloarships  or  stipends  to  par-
 ents,  increasing  the  number  of  female
 teachers  and  providing  high-quality  school-
 ing  and  relevant  curriculum.

 To  sum  up,  one  could  say  that  while the
 rate  of  population  growth  is  declining,  we  are
 still  adding  rapidly  to  the  numbers  in  the
 country.  There  is  need  to  take  concerted
 action  to  bring  about  a  drastic  reduction  in
 the  rate  of  growth  of  population  if  we  are  to
 consolidate  the  gains  from  growth  and  de-
 velopment.  While  we  have  achieved  near
 self-sufficiency  in  the  production  of
 foodgrains,  our  position  remains  undertain,
 given  our  dependence  on  the  monsoons  as
 our  agriculture  is  still  predominantly  rain-
 fed.  Productive  gainful  employment  in  rural
 areas  is  the  only  way  to  bring  about  poverty
 alleviation  and  improve  the  quality  of  tife  of
 rural  people.  However.  given  the  paucity  of
 resources  in  relation  to  population,  the
 process  of  developmentin  rural  areas  willbe
 slow.  Butas  1  well-know,  population  growth
 depresses  the  standard  of  living  of  the  peo-
 ple,  and  poverty  results  in  larger  families.

 PAUSA  1,  1915  (SAKA)  Rule  193.0  798.0

 Hence,  aholistic  approach  to  rural  develop-
 ment,  with  a  focus  on  larger  numbers  of
 employment  opportunities,  health  and  edu-
 cation  facilities  and  large  investments  in  the
 agricultural  sector  is  called  for  if  we  are  to
 achieve  our  goals.  The  main  thrust  of  family
 planning  should  be  directed  to  the  rural
 areas,  where  70  per  cent  of  Indian  popula-
 tion  dwells.

 Population  control  needs  to  receive  the
 immediate  attention  of  all.  In  the  new  envi-
 ronment  of  decentralised  planning  via  peo-
 ple’s  institution  and  panchayats  at  the  dis-
 trict  and  sub-district  levels,  we  should  be
 able  to  plan  better,  given  our  resources  both
 physical and  financial.  Thereisagreat  hope
 for  India,  if  we  can  utilise  our  manpower
 better  and  unleash  the  latent  energies  of  our
 people  .Government  must  involve  the  com-
 mendable  voluntary  organisations  as  well,
 to  augment  its  efforts  in  this  direction.

 Tc  give  a  major  thrust  in  this  priority
 area,  which  consitutes  pivotal  point  for  the
 success  of  all  developmental  efforts,  a
 National  Population  Policy  needs to  be  enun-
 ciated  and  adopted  by  the  Government.
 Given  the  political  commitment  at  all  levels.
 it  must  generate  a  cascading  effect  to  be-
 come  a  people’s  movement.  Social  deter-
 minants  such  as  female  literacy,  age  at
 marriage.  employment  opportunities  for
 women  and  their  status  in  society  are  as
 important  as  achieving  a  reduction  in  infant
 mortality,  improving  health  and  nutrition  of
 pre-school  child,  and  providing  a  compre-
 hensive  package  of  maternal  health-care
 services

 {  Translation]

 SHRI  DILEEP  BHA!  SANGHANI

 (AMRELLI)  Mr.  Deputy  Speaker.  Sir.
 extended  time  ७  over.  Sitting  of  the  House
 for  the  day  was  extended  upto  7.30  P.M.
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 Now  House  should  be  adjourned  because
 consensus  of  the  House  was  not  sought  for
 further  extending  the  sitting  of  the  day.

 MR.  DEPUTY  SPEAKER  :  Please  sit
 down  quietly.

 [English]

 SHRIGOPINATH  GAJAPATHI  :  Such
 an  intersectoral  interaction  supported  by
 political  commitment  and  a  popular  mass
 movement  would,  |  dare  say,  constitute  the
 approach  to  achieving  the  desired  results  of
 putting  India  on  the  road  to  economic  and  all
 round  advancement.

 MR.  DEPUTY  SPEAKER:  There  are
 hardly  two  or  three  more  members  to  speak.
 ।  you  all  extend  your  kind  cooperation,
 people  who  have  been  sitting  for  a  fairly  long
 time  can  also  be  given  an  opportunity  to
 speak  on  the  subject.  My  earnest  request  to
 all  the  hon.  Members  is  to  cooperate  with
 the  Chair.

 [Translation]

 SHRI  DILEEP  BHAI  SANGHANI:  Mr.
 Deputy  Speaker,  Sir,  if  the  House  is  to  sit
 beyond  7.30  P.M.  then  please  seek  permis-
 sion  of  the  House.  Though  lack  of  quorum
 could  be  raised  but  |  am  not  raising  it.

 [English]

 MR.  DEPUTY  SPEAKER:  We  have
 extended  the  time  of  the  House.  The  Chair
 need  not  request  the  House  far  this.  Seeing
 the  mood  of  the  House  it  may  be  automat-
 ically  extended.

 SHRI  SOBHANADREESWARA  RAO
 VADDE  (Viyayawada):  Mr.  Deputy  Speak-
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 er  Sir,  a  very  important  issue  is  being
 discussed  in  the  House.  Without  repeating
 what  my  friends  who  have  spoken  earlier
 have  said,  |  would  like  to  say  a  few  words.

 |  had  an  occasion  to  visit  China  along
 with  the  members  of  the  Parliamentarians
 for  Population  and  Development  sometime
 back.  Though  China  has  started  the  popu-
 lation  control  measures  much  late  when
 compared  to  ourcountry,  they  have  achieved
 to  a  great  extent  arresting  of  population
 growth.  There  we  have  found  a  concerted
 effort  on  the  part  of  the  Government  and  the
 Communist  Party.  We  have  also  found  that
 almost  every  Government  official  is  involved
 in  this  population  control  programme  in
 China.  There  have  been  dedicated  efforts
 and  they  have  stressed  the  need  to  propa-
 gate  this  to  the  neighbours  to  cooperate  in
 this  family  planning  programme.

 There,  of  course,  of  late  the  Govern-
 ment  has  taken  the  programme  of  one  child
 policy  mostly  in  the  urban  areas  and  still  in
 the  rural  areas  when  the  first  child  is  not  ०
 male  child,  they  are  given  exemption.  Of
 course,  the  situation  is  quite  different;  it  is  a
 totalitarian  set  up  and  the  Government  is
 able  to  achieve  it.  In  our  country  as  |  have
 said  earlier  though  we  were  the  first  to  take
 up  this  by  the  Government  itself, we  could
 achieve  success  only  to  some  extent  in  the
 family  planning  programme.  Here  also  there
 are  some  very  encouraging  results  from
 Kerala,  Tamil  Nadu,  Goa.  We  have  to
 analyse  how  Kerala  and  Tamil  Nadu  could
 achieve  such  encouraging  results.  My  sub-
 mission  to  the  Government  is  that  popula-

 tign  control  or  family  welfare  should  not  be
 confined  to  a  single  point  programme  of
 getting  operations  done  either (०  the  male  or
 to  the  female.  People  should  be  enlight-
 ened,  about  the  benefits  which  they  will
 derive  and  which  can  be  achieved  through
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 prolonging  the  marriage  age  and  adopting
 spacing  methods.

 My  information  is  that  Kerala,  because
 of  high  literacy  rate  and  also  because  of
 extension  of  the  health  services  to  the  rural
 areas,  in  the  case  of  percentage  of  beds  in
 the  rural  area,  stands  highest  with  58  per
 cent  whereas  in  our  country,  the  national
 average  is  only  17  per  cent.  When  the
 health  services  are  made  available  in  the
 rural  areas,  the  poor  people  especially  the
 mother  and  the  child  will  be  able  to  take
 maximum  health  care  from  the  hospital  and
 the  child’s  ability  to  servive  increases.  That
 is  why  the  infant  mortality  rate  is  much  less
 in  Kerala.  Of  course,  in  Tamilnadu  the
 situation  is  slightly  different.  In  our  country,
 what  we  feelis  that  when  the  socio-econom-
 ic  status  increases,  that  leads  to  population
 control.  In  our  country,  Punjab  tops  the
 entire  States’  list  in  the  matter  of  per  capita
 income.  Though  Kerala  and  Tamilnadu  are
 notthat  prosperous.  those  States  have  made
 substantial  progress.  My  submission  to  the
 Government  is  that  the  Government  must
 involve  political  parties,  voluntary
 organisations  and  others  because  this  should
 be  the  programme  which  should  be  given
 the  highest  priority.

 In  this  connection,  |  would  like  to  give
 some  suggestions.  When  some  organisation
 had  made  a  deep  study  into  the  marriage-
 able  age  and  into  the  health  of  the  mother
 and  child,  it  was  found  that  when  the  female
 marries  between  the  age  of  22  and  27  years,
 then,  the  health  of  the  mother  either  during
 pregranancy  period  or  during  post-delivery,
 as  well  as  that  of  the  child  will  be  fairly
 statisfactory.  My  information  is  that  the
 Tamilnadu  Government  has  been  making
 substantial  efforts  to  convey  this  message
 to  the  people.  Presently,  the  marriageable
 age  of  women  is  slightly  increasing.  |  think,
 it  is  more  than  20  years  there.  Tamilnadu
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 Government,  |  am  told,  has  started  some
 incentive  schemes  particularly  for  women  if
 the  spacing  is  there.  Suppose  if  a  woman
 marries  after  20  years  of  age,  so  muchis  the
 incentive;  and  after  that  if  she  adopts  some
 spacing  some  more  incentives,  like  that.  My
 information  is  that  that  Government  has
 taken  up  some  incentive  programmes.  |
 would  like  to  say  that  those  incentive
 schemes  should  be  further  strengthened.
 My  suggestion  to  the  Government  is  this.  In
 our  country,  till  now,  the  slogan  is  two  or
 three  children.  But,  the  Government  should
 have  the  slogan  ‘one  or  two  children’.  The
 Government  should  seriously  think  of  giving
 incentives  for  other  States  also.  Suppose  if
 a  female  adopts  family  planning  either  of
 them  gets  operated  and  if  they  have  got
 only  one  child,  then  the  health  care  of  that
 child  should  be  assured  by  the  Government.
 That  single  child  should  be  given  free  edu-
 cation.  When  these  families,  the  poor  fam-
 ilies  including  the  families  of  the  weaker
 sections,  have  only  one  child,  they  must  be
 given  the  highest  priority  in  the  matter  of
 self-employmeht  schemes  or  DRDA
 programmes  or  CRY  programmes  or  Prime
 Minister's  Rozgar  Programme  or  any  eco-
 nomic  welfare  schemes  or  other
 programmes.  Those  families  who  are  con-
 tented  with  a  single  child  should  be  given  the
 topmost  priority.

 In  the  matter  of  housing,  we  are  giving
 Indira  Awas  Programme  for  poor  harijans
 and  tribal  people.

 In  all  such  schemes,  the  first  priority
 should  be  given  to  that  family  who  are
 content  with  a  single  child.  The  next  priority
 shouldbe  given  to  ०  family  with  two  children.
 My  assertion  is  that  the  Government  should
 also  think  of  disincentives  to  the  officials  or
 the  employees,  including  the  politicians  also

 of  course,  though  not  with  a  retrospective
 effect  but  with  a.  prospective  effect.  The
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 (50.  Sobhanadreswara  Rao]

 Government  may  bring  a  suitable  legislation
 so  that  right  from  Members  of  Parliament
 down  to  the  Members  of  the  Panchayats,
 that  is,  those  persons  who  have  one  or  two
 children,  will  be  eligible  to  contest  the  elec-
 tions.  Some  such  thing  should  come  for-
 ward  in  the  future  times.

 AN  HON.  MEMBER ;  What  about
 bachelors?

 SHRI  SOBHANADREESWARA  RAO
 VADDE  :  They  should  be  given  the  highest
 priority.

 MR.  DEPUTY  SPEAKER:  We  should
 start  from  political  parties.  While  selecting
 the  candidates  they  should  base  their  judg-
 ment  on  these  lines.

 SHRI  SOBHANADREESWARA  RAO
 VADDE :  Yes,  Sir.

 The  other  point  which  |  want  to-nake  is
 that  the  Government  must  also  involve  the
 religious  leaders.  We  had  been  to  Indone-
 sia,  along  with  the  then  Speaker,  Shri
 Balram  Jakhar,  where  90  per  cent  of  the
 population  are  Muslims.  The  President  of
 that  country  had  convened  a  meeting  of  all
 the  religious  leaders  and  told  them  that  the
 population  growth  should  be  contained  in
 the  interest  of  the  nation.  ।  the  interest  of
 the  people  and  they  must  extend  their  coop-
 eration.  You  will  be  surprised  to  know  that
 Shrimati  Suharto  is  the  Chairman  of  the
 committee  which  overlooks  the  population
 control  programme  in  Indonesia.

 There  is  some  helief  it  may  be
 unscinentific  and  unfounded  that  some
 religions  are  against  family  planning
 programme  or  population  control.  But  no
 religion  is  against  population  control.  Ina
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 country  like  ours,  where  39  per  cent  of  the
 people  are  below  the  poverty  line  and  most
 of  them  are  living  in  the  rural  areas,  there  wili
 definitely  be  some  influence  of  the  religious
 leaders.  So,  the  Government  must  con-
 vene  a  meeting  of  the  heads  of  various
 religions.  ॥  must  appeal  to  them  that  this  is
 the  danger  before  the  country.  Under  any
 circumstances,  we  have  to  prevent  the
 growth  of  population.  With  an  appeal  like
 ‘please  extend  us  the  helpin  this  programme’.
 the  Government  must  take  the  cooperation
 of  all  the  religious  leaders.

 Another  point  is  that  the  status  of  wom-
 en  plays  a  very  important  part  in  this.  ।०
 Kerala,  as  we  know,  unlike  other  States,  the
 women  have  more  right  in  the  property  than
 what  the  male  members  get.  Since  a  very
 long  time,  the  women  are  given  the  highest
 regard  in  that  State.  The  literacy  among
 women  in  that  State  is  the  highest.  That  has
 helped  Kerala  in  achieving  the  goals  which
 are  set  to  be  achieved  by  the  year  2000A.D.
 So,  those  examples  may  be  taken  care  of.

 Let  us  understand  why  it  has  succeed-
 ed,  to  some  extent  in  Kerala  and  Tamil
 Nadu.  Let  those  experiences  be  taken  into
 consideration.  That  may  be  implemented  in
 other  States.

 Finally.  |  would  like  to  say  one  more
 thing.  The  Government  is  now  giving  two
 increments  to  the  Government  employees
 who  undergo  some  operation.  A  person,
 who  is  already  educated,  who  is  drawing  a

 good  amount  of  salary,  is  given  two  incre-
 ह

 ments.  By  the  time  he  retires.  he  is  bene-
 fited  to  the  tune  of  several  thousand  of
 rupees.  During  emergency,  sucha  decision
 was  taken  and  it  is  being  continued.  But
 when  a  poor  uneducated  fellow  in  the  rural
 area  undergoes  an  operation.  he  is  hardly
 given  Rs.  150  out  of  which  so  many  people
 share  the  money.  My  submission  to  the



 805  Discussion  Under

 Government  is  to  enhance  this  incentive
 amountto  the  poor  uneducated  fellow.  There
 is  a  maximum  necessity  to  convince  and
 encourage  this  man  to  undergo  operation
 rather  than  an  educated  person  who  knows
 that  a  big  family  will  be  a  burden  on  him.

 Finally,  |  would  appeal  to  the  Govern-
 ment  that  it  should  be  an  integral  approach
 and  alongwith  the  family  planning
 programme,  Government  must  try  to  erad-
 icate  illiteracy  and  must  also  increase  the
 budgetary  allocations  for  health  care  which
 alone,  when  taken  up  together,  will  yield
 better  results.  In  this  connection,  |  request
 the  Government  to  come  forward  with  a
 natioal  policy  and  the  Prime  Minister  as  the
 Chairman  of  the  National  Population  Com-
 mission  to  effectively  implement  these
 programmes  and  at  the  State  level,  the
 Chief  Ministers  may  be  the  heads  of  such
 State  level  Commissions.

 With  these  words,  |  thank  you,  Sir.

 SHRI  MANI  SHANKAR  AIYAR
 (MAYILADUTURAI):  Mr.  Deputy  Speaker,
 Sir,  |  have  sought  the  floor  primarily  out  of
 pride  of  being  an  elected  representative  of
 Tamil  nadu  because  the  experience  of  Tamil
 Nadu  in  the  area  of  family  welfare  is  of  most
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 crucial  relevance  to  the  subject  which  we  are
 discussing  here.  Sir,  it  has  been  known
 traditionally  that  in  Kerala  and  Goa,  we
 have  succeeded  in  having  relatively  low
 birth  rates.  This  was  always  attributed  to
 some  special  characteristics  of  these  two
 States.

 SHRI  DILEEP  BHAI  SANGHANI
 (AMRELI)  :  Sir,  there  is  no  quorum  in  the
 House.

 19.47  hours

 MR.  DEPUTY  SPEAKER  :
 is  being  rung.

 The  bell

 The  bell  has  been  rung  Since  there  is
 no  quorum  in  the  House,  the  House  stands
 adjourned  to  re-assemble  on  Thursday,  the
 23rd  December at  11  a.m.  ShriMani  Shankar
 Aiyar  is  on  his  legs.  He  will  continue  his
 speech  tomorrow.  Shri  Tej  Narain  Singh,
 Shri  Ashok  Deshmukh  and  Shri  Ravi  Mallu
 also  will  speak  tomorrow.

 19.51  hours

 The  Lok  Sabha  then  adjourned
 till  Eleven  of  the  Clock  on  Thursday,
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